Note: Counsel for the Appellant/Petitioner is requested to kindly supply the advance copy of the petition to the Counsel for the Caveator and give the copy of the acknowledgement to the 'Dealing Assistant in
Filing Branch (DRR Section)' who is fixing the date in the ordinary cases (***** Cases which have been numbered from Serial No. (1.) to (50.) ****¥),

Sr No |Case No. Party Name Petitioner's/Appellant's Advocate Caveator's Advocate
(1.) g(i 67594 of M.P. Nagar Versus M/s Morgan Signature Towers Pvt. Ltd. and another Sanjeev Kumar Panwar (P-780/1998) Abinashi Singh (P-829/2002)
CR 1054 of . . . ) . Dinesh Ghai (P-383/1985) Hitesh Ghai (P-482/1999) & Nikhil
2. 2017 Kanta Rani Versus Pritam Singh and others K R dhawan (P-896/1995) Varun Dhawan (P-1434/2016) Ghai (P-1555/2013)
CR 1287 of . . . .
3. 2017 Raj Kumar and another Versus Harish Kumar Anil Chawla (P-1401/1998) VK. Sandhir (P-231-A/2001)
CR 2510 of o . .
4. 2017 M/s Guru Nanak Motors Versus Sukhjit Singh and others Ravi Kant Sharma (P-943/1983) Ashwani Sharma (P-266/1998)
CR 2877 of . . . .
5. 2017 Kartar Chand Versus Davinder Kumar Hitesh Kaplish (P-857/2000) Vikas Gupta (P-1508/2005)
LPA 233 of . . - . .
(6.) 2017 Chief Materials Manager Versus M/s CMI Limited and others Karminder Singh (P-120/1972) Gaurav Chopra (P-631/2003) Anurag Chopra (P-606/2006)
LPA 696 of . . o a . . . .
(7.) 2017 Kurukshetra University, Kurukshetra Versus Promila and others Amarjit Singh Virk (P-371/1984) Samrat Malik (P-1206/2012) Vivekta Singh (P-772/2001)
RSA 4538 of - o . . .
(8.) 2016 Karunaanjali Versus Meenakshi Singh & ors. Kanwardeep Singh (D-801/2004) Arvind Singh (P-374/1984) Parveen Sharma (P-1809/2011)
RSA 4886 of . . . .
) 2016 Mohan Singh & Anr. Versus Baba Jagtar Singh & Ors. Premjit Kalia (P-685/1975) Harsh Aggarwal (P-781/1994)
RSA 4962 of . . . . . .
(10.) 2016 Badri Ram & anr. Versus Devi Lal Suresh Kumar Aneja (P-620/1976) Yogesh Kumar Aneja (P-428/2005) |Peeush Gagneja (P-1776-A/1999) Harpal Singh (P-90/2012)
RSA 5171 of . .
(11.) 2016 Ram Avtar & ors. Versus Saroj Sumer Singh Chauhan (P-1807/07) Naresh Kumar (P-1125/2011) Ramender Chauhan (P-1293/2001)
RSA 5416 of . . . .
(12.) 2016 Pawan Ahuja Versus Goverdhan Singh Rana Vijay Lath (HIM-25/1986) Vivek K. Thakur (P-180/2002)
RSA 5468 of s . . . . .
13) 2016 Dalbir Singh Versus Lakhwinder Singh & ors. Avtar S. Khinda (P-1618/2001) Naiya Gill (P-379/1999)
RSA 5612 of . . g . . .
(14.) 2016 Sadha Singh through his LRs Versus Amrik Singh & anr. Rajinder Sharma (P-542/1991) A P S Shergill (P-810/1993) Jatinder Kumar (P-484/2009)
RSA 5652 of . . .
(15.) 2016 Ramjagat Singh Versus Radha Soami Satsang Beas & anr. Sandeep Kumar Yadav (P-1379/02) Dr. Puneet Kaur Sekhon (P-3004/2007)
(16.) 12{08 1A6 6102 of Kesar Singh Versus Mohinder Singh Vijay Sharma (P-53/1994) A.S. Syan (P-880/1991)
RSA 6318 of e . .
17.) 2016 Malkiat Singh Versus Gurdeep Singh and ors. H.K. Aurora (P-998/1993) D.K. Bhatti (P-638/1996)
RSA 6321 of . . . .
(18.) Prem Singh and ors. Versus Pawan Kumar and ors. Mandeep Singh Dhaliwal (P-1686/2005) Aman Bansal (P-720/2004) Anjali Bansal (P-1998/2005)

2016




RSA 6483 of

(19.) 2016 Ashok Kumar Bhalla Versus Surinder Kumar Bhalla and Ors. S.C. Thatai (P-746/2006) Manu Loona (P-1314/2011) Vaibhav Sehgal (P-2731/2009)
RSA 6581 of o . . . . . . .
(20) 2016 Kulwantbir Singh and another Versus Tejinder Singh and Ors. Rajeshwar Singh (P-849/1990) Sanjay Singh (P-2441/2012) Dinesh Kumar Jangra (P-1452/1999)
RSA 6646 of  |Darbara Singh now deceased through LRs and others Versus Kartar Kaur now Preetwinder Singh Dhaliwal (P-203/1994) Rajinder Kumar )
L) 1016 decased through LRs and others (P-3405/2010) A.S. Jattana (P-603/1974)
. aramveer Versus Vakil Chan .B. Raheja (P- .B. Kaushik (P-
22 ZROslA6 6649 of K Vi Vakil Chand K.B. Raheja (P-386/1983 C.B. Kaushik (P-1681/1963
RSA 6789 of o . . .
23) 2016 Baljit Singh Versus Narinder Kaur and Ors. Anand Chhibbar, Sr. Adv. & Ranjit Chawla (P-455/1990) Sharad Mehra (P-1781/2009)
RSA 6873 of . o . s e
24, 2016 Balwant Singh Versus Sarabjit Singh N.S. Dandiwal (P-422-1994) Jagbir Singh Brar (P-611/1988) Deepali Saini (P-3721/2014)
RSA 6938 of . . . . .
(25.) 2016 Ravinder Jain and another Versus Usha Malik and another Arun Gupta (P-803/2013) Vaibhav Sahni (P-3333/2009)
. urdeep Chand Versus Shiv Kumar ahul Rampal (P- aveen Bawa (P-
26 12{()SIA6 6969 of Gurdeep Chand Ve Shiv Ki Rahul R 1 (P-1250/2005 N B P-309/2008
(27.) |RSA 38 0f 2017 |Ravinder Jain and another Versus M/s Sawhney (India) Private Limited Arun Gupta (P-803/2013) Ranjit Chawla (P-455/1990) Vaibhav Sahni (P-3333/2009)
(28.) 508 1‘2 123 of Ranbir Singh Versus Jai Karan Kundu and others Gurinder Pal Singh (P-59/1988) Sushma Singh (P-840/1988) Rakesh Nehra (P-990/1993)
RSA 534 of . .. . . . .
(29.) 2017 Krishan Gopal & others Versus Vijay Pal & others Rakesh Dhiman (P-1610/2003) Virendra Rana (P-1969/2009) Abhimanyu Singh (P-3189/2010)
RSA 632 of . s s o
(30.) 2017 Dayal Singh Versus Hira Singh and others Rahul Sharma-I (P-604/2004) Hardip Singh (P-769/1987)
RSA 1095 of . . . . . . .
31) 2017 Anita Gautam Versus Bishan Chand Mahendra Singh Tewatia (P-697/1991) Sanjeev K. Panwar (P-780/1998) Ravi Malik (P-928/2015)
RSA 1130 of o . Lo . . oo
(32) 2017 Hari Singh Saini and others Versus Shri Jai Parkash Bansal and others Aditya Jain (P-588/2012) Amit Jain (P-619//2007)
RSA 1268 of . . . .
(33) 2017 Gurbachan Singh and others Versus Naresh Prakash Singh and others Vishal Aggarwal (P-729/2004) Sanjeev Kumar Bawa (P-1759/2002)
RSA 1292 of . . . .
(34) 2017 Tarlochan Singh and another Versus Koshalya Devi and others Ramesh Sharma (P-94/1998) Sushma Sharma (P-2685/2014) Ashok Singla (P-495/1988) Aakash Singla (P-989/2012)
(35) |RSAI6I30f . Kumar and others Versus Shish Pal Chanakya Pandit (P-535/2006) Shiv Charan Bhola (P-1324/2015) Vinod 8. Bhardaj (P-737/1998) Naveen S. Bhardwaj
2017 (P-1500/2003)
RSA 1661 of . . . . . .
(36.) 2017 Urmil Joshi and another Versus Harminder Kaur and others Mohit Jaggi (P-583/2006) Pardeep Bajaj (P-1421/2007)
37) |RSAT6630f g Singh Versus Ram Nath Sangwan Kulwant Singh (P-3323-A/2007) Govind Chauhan (P-2451/2014) Akshay Kumar Jindal (P-1057/2012) Garima Jindal
2017 (D-3393/2010)
RSA 1669 of . . . . . . s .
(38.) Gurdavinder Singh Versus Balwinder Singh Premjit Kalia (P-683/1975) Karanjit Singh (P-265/1997) Vinay Kumar (P-1418/2012)

2017




(39, E{OS S 1729 of Tarlochan Singh and another Versus Harbhajan Kaur through her LRs and others Ramesh Sharma (P-94/1998) Sushma Sharma (P-2685/2014) Abbhishek Singla (P-2748/2013)
(40) |RSAIT340f g itan Singh Versus Kashmir Singh Gagandeep Singh Sirphikhi (P-1339/2002) Rajeev K. Kapila (P-312/2000) Satpreet Grewal Kapila
2017 (P-333/2000)
41, RSA 1736 of | Achal Mandir Sabha and others Versus Achleshwar Mandir Kar Sewa Trust and Arun Abrol (P-138/1997 Saurabh Garg (P-790/2006) Maninder S. Saini (P-1636/2014
2017 others
RSA 1814 of . . o . . .
42.) 2017 Balwinder Singh Versus Mukhtiar Singh and others Amit Arora (P-729/2003) Bikramjit Aroura (P-398/1997)
RSA 1849 of . . . .
43.) 2017 Raseel Kaur and others Versus Harjinder Kaur and others Anil Chawla (P-1401/1998) Monica Chawla (P-1467/2004) Ankit Kharbanda (P-2142/2015)
RSA 1897 of . . . . . .
(44.) 2017 M/s Shree Matsya Impex Pvt. Ltd. Versus State of Punjab and others Vikas Mohan Gupta (P-156/1997) Sonal Gupta (P-2116/2005) Piyush Kant Jain (P-422/1975) Viren Jain (P-1484/2012)
RSA 1910 of . . . .
45.) 2017 Subhash Jain Versus Rajesh Kumar and another Ashwani Talwar (P-463/1994) Sumit Sangwan (P-1097/2004)
RSA 1974 of . . . . . . . N .
(46.) 2017 Gurdavinder Singh Versus Gajjan Singh through his LRs and another Premjit Kalia (P-683/1975) Karanjit Singh (P-265/1997) Vinay Kumar (P-1418/2012)
RSA 2126 of .
47.) 2017 Ram Charan Sharma and another Versus Dinesh Kumar and others J.P. Sharma (P-943/1998) Varun Gupta (P-4141/2010)
(48.) IZ{OS 1A7 2166 of Arjun Dass deceased through his LRs Versus Satnam Singh and others (8}1)1_ r:gf 4?1092 5()P -1036/2013) Rishabh Gupta (P-1067/2013) J.K. Goel Sanjiv Gupta (P-948/1991)
RSA 2243 of I . . .
(49.) 2017 Rishi Pal Versus The Gram Panchayat and others Kulwant Singh (P-3323-A/2007) Govind Chauhan (P-2451/2014) Puran Singh Rana (P-737/1978) Gaurav Rana (P-1163/2012)
RSA 2309 of . . .
(50.) 2017 Ajay Kumar and another Versus Kamlesh Kumar Parminder Singh (P-1194/2000) Deepak Sharma (P-980/2000) J.S. Khattar (P-1604/2010)
List of Fresh Ordinary Cases in which Next Date has been given
Diary# Case Number |Main Case# Party Names IAdvocate Name I];:tte
1693330[RSA - 3658 - 2017 - - IRAJESH V/S JAGDISH AND ANR SAMRAT MALIK 17/07/2017
1742459|RSA -3651-2017 - - IRAMINDER KAUR AND OTHERS V/S BAKSHISH SINGH AND OTHERS IAJAY KAUSHIK 17/07/2017
1767970RSA - 3662 - 2017 - - IARVIND KUMAR SETHI V/S SURINDER KUMAR SANJEEV KUMAR ARORA 17/07/2017
1780348|CM - 8891-C - 2017  |RSA - 3660 - 2017 INORTI V/S SHAKTI SINGH @ SHAKTI SAURABH BAJAJ 17/07/2017
1784506/RSA - 3650 - 2017 - - IBALDEV SINGH DECEASED THR LRS & ORS V/S SUKHDEV SINGH S.C. CHHABBRA 17/07/2017
1650098|LPA - 438 - 2017 - - SUKHVIR SINGH & ANR V/S STATE OF PUNJAB & ORS IAMIT CHOPRA 18/07/2017
1722698|CM - 908-LPA - 2017 |LPA -437-2017 IRAJESHWARI NAGAR V/S STATE OF HARYANA & ORS IVIKAS KUTHIALA 18/07/2017
1727389|CM - 1201-LPA - 2017 |LPA - 580 - 2017 SUNITA DEVI V/S STATE OF HARYANA & ANR IRAM DARSHAN YADAV 18/07/2017
1294101|CM - 6530-C - 2017  |RSA -2632-2017 IMAHANT PARGAT DASS AND ANR V/S JASWINDER DASS INAVJOT SINGH WAHNIWAL 19/07/2017
1517176/CRM - 15170 - 2017 ;ﬁl\f’A - 1024-MA - g AJBIR V/S RAJBIR SINGH GOPAL SHARMA 19/07/2017
1528098|FAO - 2828 - 2017 - - IPROMILA DEVI AND ORS V/S RAVI KUMAR AND ORS IBRIJENDER KAUSHIK 19/07/2017
1530064/CM - 6733-C - 2017 |RSA -2719-2017 IPORAS LAL V/S UDEY CHAND IRAJESH ARORA 19/07/2017




1619597|CM - 9581-CII - 2017 |[FAO - 2796 - 2017 IPARAMIJEET SINGH V/S NARESH & ORS INONISH KUMAR 19/07/2017
1627402(CM - 6617-C - 2017  |RSA - 2664 - 2017 INEELAM AND ANR V/S NARINDER KAMAR @ DIMPLE A K VERMANI 19/07/2017
1635475(CRM - 11507 - 2017 g(il\;[_A - 656-MA - IHARYANA STATE POLLUTION CONTROL BOARD V/S M/S VATIKA LTD AND ORS. IAMAR VIVEK 19/07/2017
1640250/CM - 9627-CII - 2017 |[FAO - 2833 - 2017 SANTOSH RANI ANDANR V/S PAL SINGH AND ANR JARVIND KUMAR CHAUHAN 19/07/2017
1641064/CM - 6532-C - 2017  |RSA - 2633 - 2017 IDEEP CHAND V/S HARYANA STATE AND ORS BHISHAM KUMAR 19/07/2017
1642129|CM - 9625-CII - 2017 |[FAO - 2831 - 2017 IDEVINDER SINGH AND ORS V/S RAVI KUMAR AND ORS R.K.SAMYAL 19/07/2017
1643152[FAO - 2826 - 2017 - - SANTOSH V/S MAHARDEEN @ PAPPU & ORS CHAND RAM OLLA 19/07/2017
1654350RSA - 2494 - 2017 - - IPRITAM SINGH AND OTHERS V/S MOHINDER SINGH AND OTHERS RAMAN MOHINDER 19/07/2017
1654418/CM - 9584-CII - 2017 |[FAO - 2798 - 2017 LALITA AND ANR V/S MANOJ KUMAR AND ORS RAMENDER CHAUHAN 19/07/2017
1655217|CM - 9607-CII - 2017 |[FAO - 2821 - 2017 IPREET V/S BUTA SINGH AND ANR IV.K.SANDHIR 19/07/2017
1656673RSA - 2718 - 2017 - - JAGBIR & ORS V/S SURAJ BHAN (DECEASED) THRU LRS. AND ORS. SUDHIR AGGARWAL 19/07/2017
1656697|CM - 9610-CII - 2017 |[FAO - 2822 -2017 SONU V/S MAHAVIR AND OTHERS RAGHAV SHARMA 19/07/2017
1657006/CM - 1050-LPA - 2017 |LPA - 518 - 2017 CHAIRPERSON PUNJAB STATE SOCIAL WELFARE BOARD V/S USHA BHANOT AND ORS IKRISHAN SINGH DADWAL 19/07/2017
1657986[RSA - 2627 - 2017 - - IMANOHAR LAL (DECEASED THR LR-KARANPAL) AND ORS V/S BALBIR AND ORS SUNITA GUPTA 19/07/2017
1662547|CM - 9616-CII - 2017 |[FAO - 2825 -2017 SAVITA AND ORS V/S MANOJ CHAUHAN AND ORS IPARDEEP GOYAL 19/07/2017
1665774/CM - 6534-C - 2017  |RSA - 2634 - 2017 IBINDER KAUR V/S JAGTAR SINGH IPARDEEP BAJAJ 19/07/2017
1670527|CM - 5712-CII - 2017 |[FAO - 1705 - 2017 SAROJ KALIA V/S AVTAR SINGH & ORS RAHUL JASWAL 19/07/2017
1671268/CM - 6735-C - 2017  |RSA - 2720 - 2017 IPUNJAB STATE WAREHOUSING CORPORATION V/S SUKHIJIT SINGH SIMARDEEP SINGH BEDI 19/07/2017|
1671873|RSA - 2628 - 2017 - - IAVTAR SINGH V/S BAHADUR CHAND & OTHERS INARINDER KUMAR VADEHRA 19/07/2017|
1672000/CM - 9602-CII - 2017 |[FAO - 2818 - 2017 IVIKRAM SINGH SINDHU V/S NIZAM & ORS SHIV KUMAR 19/07/2017
1674965RSA - 2630 - 2017 - - IMALKIT SINGH V/S SAVITA MEHAN IVARINDER PAL SINGH MITHEWAL 19/07/2017|
1675138RSA - 2360 - 2017 - - IRAJ BALA V/S KULDEEP SINGH INAVNEET SINGH 19/07/2017
1678276/CM - 10262-CII - 2017 [FAO - 3116 - 2017 SARAVJEET PAL V/S BALPREET SINGH & ORS IDHEERAJ KUMAR NARULA 19/07/2017
1682107|RSA - 1445 - 2017 - - IHARI CHAND V/S NAHAR SINGH YADAV & ANR IAMIT JAIN 19/07/2017
1684205|FAO - 3124 - 2017 - - IKAMLESH KUMARI & ANR V/S MANOJ KUMAR GUPTA & ANR IMADAN LAL SAINI 19/07/2017|
1687427|FAO - 2827 - 2017 - - ESTATE OFFICER (H) GREATER MOHALI AREA DEVELOPMENT AUTHORITY PUDA V/S PARAMIIT TOOR & ANR IAMAN SHARMA 19/07/2017
1688435/CM - 6727-C-2017  |RSA - 2717 - 2017 GURPREET SINGH V/S GAGANPREET SINGH & ANR INITISH GARG 19/07/2017
1689056|RSA - 2668 - 2017 - - JAGTAR KAUR V/S MANPREET KAUR & ORS B.S. GULIANI 19/07/2017
1689539|FAO - 2801 - 2017 - - IRAM SINGH V/S AMARDEEP SINGH & ORS IVIKRAM BALI 19/07/2017
1690827RSA - 2629 - 2017 - - IBALDEV SINGH V/S AJAIB SINGH & ORS IMUNISH GUPTA 19/07/2017
1691024|RSA - 2606 - 2017 - - IKARTAR CHAND V/S CHAMAN LAL & ORS IHARMAN PREET KAUR (SIMMI) 19/07/2017|
1693564/CM - 6459-C - 2017  |RSA - 2610 - 2017 IPAWAN KUMAR DECEASED THR HIS LEGAL HEIRS V/S INDERJIT & OTHERS IRAHUL RAMPAL 19/07/2017
1696730RSA - 2667 - 2017 - - JASVIR SINGH V/S SURJIT RAM IPARAMIIT SINGH SULLAR 19/07/2017
1702248|RSA - 2714 - 2017 - - IKRISHNA DEVI & OTHERS V/S DHARAM PAL & OTHERS RAJEEV DEV SHARMA 19/07/2017|
1702288|CM - 9751-CII - 2017 |[FAO - 2876 - 2017 CHET RAM & ORS V/S DARBARA SINGH & ANR IAVTAR SINGH SYAN 19/07/2017|
1706173|RSA - 2639 - 2017 - - IAMAR SINGH V/S RAJBALA & ORS JAGDISH MANCHANDA 19/07/2017
1708217|CM - 6547-C - 2017  |RSA - 2640 - 2017 IMISHRI DEVI V/S SANTLI (WIDOW) AND ANR. IGEHNA VAISHNAVI 19/07/2017|
1708363|CM - 6626-C - 2017  |RSA - 2669 - 2017 IRAM NIWAS KAUSHLIA & ANR V/S UNION OF INDIA & ORS IKUNAL MULWANI 19/07/2017
1710053|CR - 1054 - 2017 - - IKANTA RANI V/S PRITAM SINGH AND ORS. IK.R. DHAWAN, DINESH GHAI 19/07/2017|
1710140(CRM - 15075 - 2017 g(ﬁl\;[_A - 1012-MA - CHOLAMANDLAM INVESTMENT & FINANCE CO. LTD V/S JASBIR KAUR IVARUN KATYAL 19/07/2017
1711600|RSA - 2709 - 2017 - - IPUNJAB SMALL INDUSTRIES AND EXPORT CORP. LTD. V/S JASBIR SINGH JAFRA SUVINEET SHARMA 19/07/2017
1711649|RSA - 2609 - 2017 - - IKULWINDER KAUR V/S GURWINDER SINGH & ORS SARJU PURI 19/07/2017
1712685|RSA - 2631 - 2017 - - IMANINDER PAL SINGH V/S NIRMAL KAUR AND ORS. GULZAR MOHAMMAD 19/07/2017|
1712870RSA - 2635 - 2017 - - IBHAGWAN DASS AND ANOTHER V/S RAJ KUMAR AND ANR IC.B.GOEL 19/07/2017
1713576|RSA - 2673 - 2017 - - IMANOJ KUMAR AND ANR V/S RAJESH AND ORS SAURABH DALAL 19/07/2017|
1713803|FAO - 2815 - 2017 - - IPOONAM DEVI & ORS V/S SURENDER SINGH & ORS JITENDER MALIK 19/07/2017
1714219|RSA - 2671 - 2017 - - IBABA SINGH DECEASED THRU LR V/S NAND LAL AND ANOTHER R S MAMLI 19/07/2017
1714611|CM - 6454-C - 2017  |RSA - 2607 - 2017 IBHAJAN KAUR V/S KULWANT SINGH RAMESH CHAND SHARMA 19/07/2017|
1714992 55{11\7/[_A STOMA- JAGMEET SINGH V/S STATE OF PUNJAB & ORS .GEETA SHARMA 19/07/2017
1715690RSA - 2608 - 2017 - - IMUNNI DEVI V/S KAMLA AND ORS SANJEEV KODAN 19/07/2017




1717490/CM - 6539-C - 2017  [RSA - 2636 -2017 [HARWINDER SINGH V/S GURDIAL SINGH CHANDAIL JAIVIR SINGH 19/07/2017
1717553[RSA - 2672 - 2017 - - INIRMAL KAUR V/S SUKHWINDER SINGH AND ORS. SUKHPREET KAUR 19/07/2017
1718439/CM - 9595-CII - 2017 [FAO -2813-2017  (OM PARKASH V/S BALRAM AND ANR SANJEEV KODAN 19/07/2017
1718448[FAO - 2809 - 2017 - - PHOOLA DEVI ETC. V/S PARGAT SINGH ETC. EKTA THAKUR 19/07/2017
1718478[FAO - 2808 - 2017 - - KAMLESH AND ORS. V/S LAKHBIR SINGH AND OTHER R S MAMLI 19/07/2017
1718560[FAO - 2814 - 2017 - - IYANA DEVI AND ANR. V/S SATPAL AND ANR. RAMAN CHAWLA 19/07/2017
1718618[FAO - 2812 - 2017 - - KABIR V/S RAJESH AND ORS. SUMIT SANGWAN 19/07/2017
1719631[FAO - 2879 - 2017 - - JASMAL THR LR & ANR V/S TAHIR & ORS IASHISH GUPTA 19/07/2017
1720322|LPA - 439 - 2017 - - RAM MURTI BENIWAL V/S STATE INFORMATION COMMISSION & ORS KULDEEP KHANDELWAL 19/07/2017
1720528[FAO - 2895 - 2017 - - RAM RATTI @ RAM DEVI V/S TARUN ARORA AND ORS. SHARAD AGGARWAL 19/07/2017
1721602[FAO - 2880 - 2017 - - MOHAN LAL V/S SUSHIL KUMAR AND ORS. SARVJIT SINGH KHURANA 19/07/2017
1721688[RSA - 2670 - 2017 - - OM PARKASH AND ORS. V/S MEHANGA RAM AND ORS. SANJIV GUPTA 19/07/2017
1721808/CM - 6542-C - 2017  [RSA -2638-2017  [BALDEV SINGH (SINCE DECEASED) AND ORS. V/S M/S VIRK TRADING COMMISSION AGENTS KAMAL NARULA 19/07/2017
1727655[RSA - 2713 - 2017 - - CHARAN KAUR & ORS V/S JASVIR KAUR & ANR G.S. DHALIWAL 19/07/2017
1729252[FAO - 3127 - 2017 - - RAM NIWAS V/S SURENDER KUMAR AND ORS. SARVIJIT SINGH KHURANA 19/07/2017
1729546[RSA - 2571 - 2017 - - MANJIT SINGH AND ORS. V/S JAGDISH KUMAR AND ANR. SATBIR RATHORE 19/07/2017
1731404/CM - 10315-CII - 2017 [FAO - 3161 - 2017  |AMANJIT KAUR V/S SURINDER SINGH SAINI AND ORS. HARINDER KUMAR AURORA 19/07/2017
1732055[LPA - 440 - 2017 - - GOPAL KRISHAN AND ORS. V/S THE MUNICIPAL COUNCIL ,NARNAUL AND ORS. IALOK MITTAL 19/07/2017
1732306[RSA - 2665 - 2017 - - KRISHAN KUMAR (SINCE DECEASED) THRU HIS LRS AND ORS. V/S SATYAWAN (SINCE DECEASED) THRU HIS LRS HARKESH MANUJA 19/07/2017
1732963|CM - 6623-C - 2017  [RSA - 2666 - 2017  (GURDIAL SINGH & ORS V/S KARAM SINGH & ORS IVIPIN MAHAJAN 19/07/2017
1733593[RSA - 2674 - 2017 - - BALWANT V/S CHUTIYA @ SUTHIA SHALENDER MOHAN 19/07/2017
1733670[RSA - 2710 - 2017 - - RAMESH KUMAR NOW DECEASED TH LRS AND ORS V/S SURESH KUMAR TH LRS AND ANR 'VIKRAM SINGH 19/07/2017
1733831[RSA - 2711 - 2017 - - DIMPLE RANI V/S AJAY KUMAR & ORS SURINDER SINGH WALIA 19/07/2017
1734252[RSA - 2712 - 2017 - - HAJI FAQIR MOHAMMAD V/S JAGITWAN SINGH (DECEASED) & ORS GURBACHAN SINGH BHATIA 19/07/2017
1734789/CM - 6540-C - 2017 [RSA -2637-2017  |SURESH TH LR AZAD KAUR V/S STATE OF HARYANA AND ORS SANJAY KUMAR PANGHAL 19/07/2017
1738720 ;ﬁl\f'A -1042-MA - | IRESHAM SINGH V/S STATE OF HARYANA & ANR IASHISH PAL KAUSHAL 19/07/2017
1738782|CRM - 17609 - 2017 ;ﬁl\f'A - I214-MA - |- VENT INDIA PVT LTD V/S SANTUSHT BHATIA GURPREET SINGH 19/07/2017
CRA-D - 783-DB -
1739679(CRM - 18130 -2017 | '/ JAI KARAN V/S STATE OF HARYANA IANOOP SINGH SHEORAN 19/07/2017
1742551|CRM - 13193 - 2017 ;ﬁl\f'A - 744-MA - IHARDEEP KAUR V/S STATE OF PUNJAB AND ANR. IARIHANT JAIN 19/07/2017
1742827|CRM - 15179 - 2017 ;ﬁl\f'A - 1034-MA - INDER RAJ V/S RAVINDER @ RINDA AND ORS. SANJAY VERMA 19/07/2017
1743218/CM - 1297-LPA - 2017 [LPA - 627 - 2017 IMEHNGA SINGH & ANR V/S FINANCIAL COMMISSIONER (APPEALS-I) PUNJAB & ORS G.L. BAJAJ 19/07/2017
1743231/CRM - 15951 - 2017 ggf"" - 1063-MA - | ;| BHUSHAN SHARMA V/S M/S SKM REFCON PVT LTD & ORS JAI VIR YADAV 19/07/2017
1743255%{11\7/['A -1017-MA - | BALWINDER SINGH V/S SATNAM SINGH INAKUL SHARMA 19/07/2017
1744287 ;ﬁl\f'A - 1203-MA- | IMANJEET SINGH V/S STATE OF HARYANA AND ORS SUPRIYA GARG 19/07/2017
1745454[CRM - 15184 - 2017 ;:;1\7/1-/& - 1041-MA - IKRISHAN SINGH V/S STATE OF PUNJAB INAVKIRAN SINGH 19/07/2017
17455175&1\7/{'A - 1002-MA - | DEV RAJ V/S JAGTAR SINGH KARNAIL SINGH 19/07/2017
1746598%{11\7/1_A -1055-MA- | M/S KOTHARI FINANCE V/S SURJIT 'V.P. SANGWAN 19/07/2017
1746807 ;3(1){11\7/1—A - 1026-MA - | IAMANDEEP SINGH V/S ASHTOSH G.S. BRAR 19/07/2017
CRM-A - 1192-MA -
1746892(CRM - 17496 - 2017 |, " M/S AURORA FEED MILLS FACTORY AREA PATIALA V/S HARJIT SINGH INAGINDER SINGH VASHIST 19/07/2017
CRM-A - 1046-MA -
1747938 - - M/S SIDHI VINAYAK MANUFACTURING AND TRADING COMPANY V/S M/S NEW INDIA THREAD INDUSTRIES AND OTHERS P.S.PUNIA 19/07/2017

2017




CRM-A - 1058-MA -

1749349} P - - ILEKH RAJ V/S RATNI AND ORS PARMINDER SINGH-I 19/07/2017
1749677|CR - 3358 - 2017 - - IKANTA RANI THRO HER S.P.A AND ANR V/S PUNJAB STATE CO-OPERATIVE SUPPLY AND MARKETING FEDERATION LIMITED MARKFED AND ANR  [SUVIR KUMAR 19/07/2017
1749860/CRM - 15939 - 2017 %{11\74"" - 1057-MA - |g s URABH GARG V/S ANUJ GARG SUMIT GUPTA 19/07/2017
1750047 ;ﬁl\f'A -1020-MA - | PREM PAL V/S STATE OF HARYANA AND ORS HARSH AGGARWAL 19/07/2017
1751272|CR - 3359 - 2017 - - SUBE SINGH V/S SURENDER RAVINDER PHOGAT 19/07/2017
1753079 ;ﬁhf'A -1059-MA - | IMUNESH YADAV V/S STATE OF HARYANA AND ORS IAMIT JAIN 19/07/2017
1753805|CR - 3355 - 2017 - - SATNAM SINGH V/S CHINDA RAM PARVINDER SINGH 19/07/2017
1754021 %{11\74"* -1032-MA - | THE SIRSA ADARSH N.A.T.C. CO-OP SOCIETY LTD SIRSA THR ITS LEGAL EXECUTIVE MEMBER MUKESH V/S SANJAY KUMAR SUSHIL KUMAR VERMA 19/07/2017
1756091|CR - 3418 - 2017 - - RAM SINGH V/S GURBACHAN SINGH AND ORS MOHD. YOUSAF 19/07/2017
1756109|CR - 3361 - 2017 - - TAGIJIT SINGH V/S MOHINDER SINGH SINCE DECEASED THROUGH HIS LEGAL HEIRS AND ORS IVIJAY LATH, SANDEEP JAIN 19/07/2017
1756225|CRM - 17494 - 2017 ;ﬁl\f"" - HOL-MA - s | JIT SINGH V/S PRABHJOT SINGH IAMIT KUMAR WALIA 19/07/2017
1757025 ;ﬁl\f'A -1052-MA - | IMUKESH GARG V/S NITIN KUMAR SIDDHARTH GUPTA 19/07/2017
1757036;?11\74_A - 1019-MA - | SHAMSHER SINGH V/S LACHMAN SINGH IADITYA JAIN 19/07/2017
1757058/CRM - 15151 - 2017 ;ﬁl\f'A - 1015-MA - IBRIJ PAUL V/S RAVINDER KUMAR IAMIT JAISWAL 19/07/2017
1757093 ;ﬁl\f'A - 1060-MA - | [UT OF CHANDIGARH V/S MADAN MOHAN IASHIMA MOR 19/07/2017
1757258;:(1{11\7/[_A -1045-MA - | HARVINDER KAUR V/S JASWANT SINGH AND OTHERS RAMAN GOKLANEY 19/07/2017
1757262/CR - 3360 - 2017 - - PHOOLIA & ANR V/S DEV KARAN & ORS M.S. RANDHAWA 19/07/2017
1757884 ;ﬁl\f'A -1039-MA- | IBALRAJ SINGH V/S STATE OF HARYANA AND ANR ROSE GUPTA 19/07/2017
1757918%1\74"A -1198-MA- | BALDEV KAUR V/S JASWANT SINGH & ORS RAMAN MOHINDER 19/07/2017
1757982|CR - 3357 - 2017 - - IAMARJIT KAUR THR RAJWANT KAUR V/S UJJAGAR SINGH GURCHARAN DASS 19/07/2017
1758128|CR - 3419 - 2017 - - INDERJIT AND ANR V/S KAMAL KISHORE SANJIV GUPTA 19/07/2017
1758650/CRM - 14466 - 2017 ;ﬁl\f"" - 942-MA -l S BAJRANG BHATTA CO V/S AMAR TARA CHAND DHANWAL 19/07/2017
1758702 ;ﬁl\f'A - 1204-MA - RAJESH KUMAR V/S JANG SINGH ETC RAJ KUMAR RANA 19/07/2017
1758772 ;ﬁl\f'A -1030-MA - | MANOJ KUMAR V/S NIRMAL SINGH SHAILENDRA SHARMA 19/07/2017
1758854 g&l\f'A -1205-MA - | SUMAN V/S DHARMINDERPAL SINGH AND ORS BALBIR SINGH JASWAL 19/07/2017
1759992|CRM - 14858 - 2017 ;ﬁl\f'p‘ - 1010-MA - |y b\ SAYA NETWORK PVT. LTD. V/S SUNIL KESHAV PRATAP SINGH 19/07/2017
1760254 ;ﬁl\f'A -R2I3-MA- H.C. KALRA V/S SUBHASH CHANDER & ANR MANOJ KUMAR PUNDIR 19/07/2017
1760276/CR - 3356 - 2017 - - GURMAIL SINGH V/S GURNAM SINGH SHEERY K SINGLA 19/07/2017
1761221 5(1){11\74"* -1038-MA - | BIR SINGH V/S CHARNA RAM & ORS RANDEEP SINGH 19/07/2017
17612785&1\7/[_A -1027-MA - | IHARISH GUPTA V/S SEWAK SINGH IAMIT GOYAL 19/07/2017
CRM-A - 1014-MA - IM/S ARORA MEDICAL HALL THR ITS PARTNERS RAJESH ARORA & ANR V/S CHEMISTS & DRUGGISTS ASSOCIATION, FEROZEPUR, THR ITS
1761315, . PRESIDENT CHAMAN LAL KAKKAR & ORS SANDEEP KUMAR PASSI 19/07/2017
1761449CRM - 15182 -2017 | CRM-A - 1040-MA - g ER SINGH V/S DHARAMPAL SUNNY BHARDWAJ 19/07/2017

2017




CRM-A - 1037-MA -

1761450CRM - 15181 -2017 | P SUKHDARSHAN JAIN V/S DHARAMPAL SUNNY BHARDWAJ 19/07/2017

1762014/CRM - 17501 - 2017 %{11\74"" - H93-MA - | A USHALYA DEVI V/S PARDEEP AND ANR. DEEPAK SHARMA 19/07/2017

1762360/CRM - 15169 - 2017 ;ﬁl\f"" - 1022-MA - g | R ABJIT SINGH V/S RACHAN SINGH & ORS SANDEEP ARORA 19/07/2017

1762934 ;ﬁl\f'A -1044-MA - 'VIRENDER SINGH V/S PARVEEN KUMAR IAKSHAY JINDAL 19/07/2017

1762960 g(il;/[‘A -1053-MA - | RAMPHAL V/S ANAND SINGH MALIK R N LOHAN 19/07/2017

1763709 ;:5{1/;-1) -487DB- | SAPNA MISHRA V/S STATE OF HARYANA & ORS SWATI BATRA 19/07/2017

1765241|ESA - 31 - 2017 - - OM PARKASH V/S SATYAWATI THROUGH LRS AND ORS IVIKRAM SINGH 19/07/2017

1766018/CRM - 17524 - 2017 ;ﬁl\f"" - H96-MA - |\ 1§ IMD ENTERPRISES V/S JAMUNA IARUN KUMAR SINGAL 19/07/2017
CRA-D - 525-DB -

1766171CRM - 17294 -2017 | " STATE OF PUNJAB V/S JEET SINGH AND ANOTHER IADVOCATE GENERAL PUNJAB 19/07/2017
CRM-A - 1207-MA -

1766968 CRM - 17603 - 2017 |, 017 BALJEET KAUR AND ANR V/S SHAILENDER SHALLY LNJP HOSPITAL KURUKSHETRA DEEPAK SINGH SAINI 19/07/2017
CRA-S - 1494-SB -

1771049(CRM - 18595 - 2017 | s IMANGDEEP SINGH AND ANR V/S STATE OF PUNJAB JUPINDER PAL SINGH BRAR 19/07/2017

1771540 ;ﬁl\f'A -1210-MA - | IANIL V/S STATE OF HARYANA & ORS IVINOD BHARDWAJ 19/07/2017

1773177 ;ﬁl\f'A - 1200-MA - | IDAYA BHUSHAN V/S HARJINDER SINGH R K GIRDHAR 19/07/2017

1774024 ;ﬁl\f'A -199-MA- | IKULDEEP SINGH V/S RAM SWAROOP RAVINDER SINGH BUDHWAR 19/07/2017
CRM-A - 1209-MA -

1774059(CRM - 17605 - 2017 | ' STATE OF HARYANA V/S BALWAN @ MOGRA ETC IADVOCATE GENERAL HARYANA 19/07/2017
CRM-A - 1197-MA -

1774064 CRM - 17525 - 2017 | STATE OF HARYANA V/S AJAY @ SUBBI IADVOCATE GENERAL HARYANA 19/07/2017
CRM-A - 1206-MA -

1774079/CRM - 17543 -2017 | =~ TASWANT SINGH V/S MUKHWINDER SINGH IAMANDEEP SINGH MANAISE 19/07/2017

1775881|CRM - 18372 - 2017 g(%‘;'s - 1439-SB - RAJINI @ RAJJO V/S STATE OF PUNJAB J.S. BAINS 19/07/2017
CRA-S - 325-SB -

1776305CRM - 17892 -2017 | " GURDHYAN SINGH V/S STATE OF PUNJAB SAURABH ARORA 19/07/2017
CRA-S - 4229-SB -

1776933(CRM - 18664 - 2017 |, ' LAKHWINDER SINGH V/S STATE OF PUNJAB KULBHUSHAN RAHEJA 19/07/2017
CRA-S - 3639-SB -

1778179/CRM - 18583 -2017 | SHALINDER KUMAR @ SHELLY V/S STATE OF PUNJAB INARINDER SHARMA 19/07/2017

1778303|CRM - 18560 - 2017 g(ﬁ/;'s - 2276-SB - IBALJINDER SINGH V/S STATE OF PUNJAB GAGAN MOHINI 19/07/2017
CRA-S - 2093-SB -

1778414CRM - 18287 -2017 | " DEEPAK KUMAR V/S STATE OF PUNJAB INAVDEEP CHHABRA 19/07/2017
CRA-S - 3715-SB -

1778445(CRM - 18309 - 2017 | SANDEEP KUMAR V/S STATE OF PUNJAB INARINDER SINGH 19/07/2017
CRA-S - 2217-SB -

1778704CRM - 18315 -2017 | ' IASHOK @ BALU V/S STATE OF HARYANA IADITYA SANGHI 19/07/2017
CRA-S - 1240-SB -

1778742/CRM - 18313 -2017 | BALJINDER SINGH V/S STATE OF PUNJAB THROUGH ADVOCATE GENERAL PUNJAB K.S. BOPARAI 19/07/2017

1778881/CRM - 18249 - 2017 %{1’2'8 -3869-SB - | NANT RAM V/S STATE OF PUNJAB PRATEEK PANDIT 19/07/2017
CRA-S - 1914-SB -

1778936/CRM - 18304 - 2017 SHAMSHER SINGH @ SHERA V/S STATE OF PUNJAB KARAN CHOUDHARY 19/07/2017

2016




CRA-S - 3449-SB -

1779146CRM - 18669 - 2017 |, . BALWINDER SINGH V/S STATE OF PUNJAB IN.S. DIWANA 19/07/2017
CRA-S - 756-SB -

1779226(CRM - 18365 - 2017 |, ' SUBHEG SINGH @ SUHAG SINGH V/S STATE OF PUNJAB RAJESH KAPILA 19/07/2017
CRA-S - 360-SB -

1779253CRM - 18373 -2017 | 'YASHDEEP PURI @ VICKY V/S STATE OF PUNJAB SUKHIJIT SINGH 19/07/2017
CRA-S - 294-SB -

1779328 CRM - 18363 -2017 | INIRMAL SINGH AND ANR V/S STATE OF PUNJAB GURTEJ SINGH BENIPAL 19/07/2017

1779638/CRM - 18478 - 2017 ;ﬁ?’s -2527-SB - SURJIT SINGH V/S STATE OF PUNJAB B S BHALLA 19/07/2017

1779679|(CRM - 19087 - 2017 %{1’;"]} - 1607-DB - s 5T SINGH V/S STATE OF PUNJAB JASJIT SINGH RATTU 19/07/2017
CRA-D - 1154-DB -

1779693(CRM - 18451 - 2017 | ' PARDEEP CHAUHAN V/S STATE OF PUNJAB JASJIT SINGH RATTU 19/07/2017
CRA-S - 883-SB -

1779737CRM - 18485 -2017 | " MALKIAT SINGH @ SUKHI V/S STATE OF PUNJAB KRISHAN SINGH DADWAL 19/07/2017
CRA-S - 941-SB -

1780024 CRM - 18574 -2017 | 017 TAGMOHAN SINGH @ SONU AND ANR V/S STATE OF PUNJAB INDERJIT SHARMA 19/07/2017
CRA-S - 517-SB -

1780213(CRM - 18578 - 2017 | s GURWINDER SINGH V/S STATE OF PUNJAB CHANDAN SINGH RANA 19/07/2017
CRA-S - 3088-SB -

1781055(CRM - 18561 - 2017 | GURMEET SINGH V/S STATE OF PUNJAB BIKRAMJEET SINGH JATANA 19/07/2017

1781360|CRM - 18690 - 2017 %’;'D - 97-DB - 'VISHNU V/S STATE OF HARYANA IAMIT KUMAR JAIN 19/07/2017

1781455|CRM - 18686 - 2017 %{1‘7\'5 - 1612-5B - RAVI V/S STATE OF PUNJAB SARIKA GUPTA 19/07/2017
CRA-S - 964-SB -

1781571(CRM - 18660 - 2017 | ') MAKHAN SINGH V/S STATE OF PUNJAB BHUPENDER SINGH SAROHA 19/07/2017

1782689|CRM - 19106 - 2017 %{1’2'8 -4152-SB - |\ CHI SHARMA V/S STATE OF PUNJAB GURJEET KAUR 19/07/2017

1782726/CRM - 19165 - 2017 ;ﬁ‘?‘s - 1875-5B - IANIL V/S STATE OF HARYANA SANT PAL SINGH SIDHU 19/07/2017
CRA-S - 3073-SB -

1782873(CRM - 18884 -2017 | ' ROHIT KUMAR @ KALA V/S STATE OF PUNJAB MANJINDER SINGH SAINI 19/07/2017
CRA-S - 1062-SB -

1783173 CRM - 18898 - 2017 | IAVTAR DASS V/S STATE OF PUNJAB PARMINDER SINGH SEKHON 19/07/2017
CRA-D - 159-DB -

1784598CRM - 19093 - 2017 | MANJEET @ MEENU @ GHORA V/S STATE OF HARYANA SANDEEP VERMANI 19/07/2017

1785040 ;ﬁl\f'M - 23826 - - - SATPAL SINGH V/S STATE OF PUNJAB IAMIT KUMAR SAINI 19/07/2017
CRA-S - 1498-SB -

1785561|CRM - 19263 - 2017 |, 017 'VIKRAM KUMAR @ VICKY V/S STATE OF PUNJAB GURNAM SINGH 19/07/2017
CRA-D - 292-DB -

1785787CRM - 19177 -2017 | ) MANDEEP V/S STATE OF HARYANA DALDEEP SINGH SUKARCHAKIA 19/07/2017
CRA-S - 1032-SB -

1785810[CRM - 19306 - 2017 | BALDEV KRISHAN V/S STATE OF HARYANA IAJAY SHARMA 19/07/2017

1785857|CRM - 19248 - 2017 g(ﬁfz's - 2786-SB - RAHUL V/S STATE OF HARYANA RAJESH LAMBA 19/07/2017

1786024{CRM - 19170 - 2017 g(ﬁ/;'s - 3077-SB - ILAKHBIR SINGH V/S STATE OF PUNJAB MANPREET KAUR 19/07/2017
CRA-D - 372-DB -

1786072CRM - 19231 -2017 | HARDEEP SINGH @ KALA V/S STATE OF PUNJAB TEJINDER PAL SINGH 19/07/2017

1786215CRM - 19255 - 2017 | CRAS =2267-SB- | \ MPAL V/S STATE OF HARYANA IANOOP SINGH SHEORAN 19/07/2017

2016




CRA-S - 1008-SB -

1786282CRM - 19238 - 2017 | o TARNAIL SINGH V/S STATE OF HARYANA KESHAV PRATAP SINGH 19/07/2017
1786294 g(ﬁl;/['M - 23884 - - - JAGIIT SINGH V/S STATE OF PUNJAB IASHOK PAUL BATRA 19/07/2017
1786530;:3{11\7/[_1\/[ - 23864 - - - INARINDER PAL SINGH AND ANR V/S STATE OF PUNJAB J.S. JAIDKA 19/07/2017
1788735|CRM - 19687 - 2017 gm's -4717-SB - lSUNIL KUMAR V/S STATE OF PUNJAB SANJEEV K. VIRK 19/07/2017
1788784/CRM - 19683 - 2017 gm's - 3489-SB - IROBIN KUMAR V/S STATE OF PUNJAB PARDEEP BAJAJ 19/07/2017
1789542 S;l\f'M - 24075 - - - SAGAR ALI V/S STATE OF PUNJAB JAGMEET SINGH MOUDGILL 19/07/2017
CRA-S - 4953-SB -
1789820(CRM - 19788 -2017 |/ GURPREET SINGH V/S STATE OF PUNJAB IVARINDER CHHIBBAR 19/07/2017
CRA-S - 841-SB -
1791173CRM - 20012 -2017 | "0 SUBHASH SINGH @ SANDIP SINGH & ORS V/S STATE OF PUNJAB SANJEEV KUMAR ARORA 19/07/2017
1791176/CRM - 20014 - 2017 %{g{) - 1519-DB - SHASHI V/S STATE OF HARYANA BISHAN DASS RANA 19/07/2017
CRA-S - 1872-SB -
1791266CRM - 20027 - 2017 |, ') HARVINDER SINGH CHAHAL V/S STATE OF PUNJAB PRATHAM SETHI 19/07/2017
CRM-M - 23873 -
1792131 7o - - BIMLA DEVI ALIAS BIMBO V/S STATE OF PUNJAB SANJAY KUMAR GUPTA 19/07/2017
1792508%211\7/[_1\/[ - 23827 - - - UAI PAL SINGH V/S STATE OF PUNJAB RANJAN LAKHANPAL 19/07/2017
CRA-S - 2541-SB -
1793863/CRM - 20311 -2017 |, 016 SHABIR V/S STATE OF HARYANA SUKHDEEP SINGH PARMAR 19/07/2017
1794273 ;ﬁl\f'M - 23952~ - - GURWINDER SINGH V/S STATE OF PUNJAB INANDAN JINDAL 19/07/2017
1794341 ;ﬁl\f'M - 23876 - - - ROHIT KUMAR V/S STATE OF PUNJAB INIRMAL SINGH 19/07/2017
1794455 ;ﬁl\f'M - 24157 - - CHARAN DASS V/S STATE OF PUNJAB IARJUN VEER SHARMA 19/07/2017
1794661 ;ﬁl\f'M - 23853 - - - 'VIRENDER KUMAR V/S STATE OF HARYANA INARINDER SINGH 19/07/2017
1794828%{11\74_1\4 - 23974 - - - DALBIR PAL V/S STATE OF PUNJAB IMTIAZ ALI 19/07/2017
1794959;%1\7/['M - 23877 - - - RAVI V/S STATE OF U.T. CHANDIGARH INARINDER LUCKY 19/07/2017
1795107 ;ﬁhf'M - 23814 - - IAJAIB SINGH V/S STATE OF PUNJAB DEEPAK BHARDWAJ 19/07/2017
1795263 %211\7/1—M - 23809 - - - JASBIR SINGH V/S STATE OF PUNJAB IGUNINDER SINGH BRAR 19/07/2017
CRM-M - 23910 -
1795359 15 - - KAMALPREET SINGH @ SUNNY V/S STATE OF PUNJAB INAVKIRAN SINGH 19/07/2017
1795489 %{11\74“ - 23909 - - - HARBANS LAL V/S STATE OF PUNJAB DALJEET SINGH KAHLON 19/07/2017
1795513 %&M -23903 - - SANDEEP SINGH @ MARUTA V/S STATE OF PUNJAB SATNAM SINGH GILL 19/07/2017
1795607 g&hf'M - 24077 - - - IPRIYA V/S STATE OF PUNJAB I'VIPIN MAHAJAN 19/07/2017
CRM-M - 23922 -
1795631} - - HARDEEP SINGH @ SURAJ V/S STATE OF PUNJAB TASHANDEEP SINGH SANDHU 19/07/2017
1795662 RM-M - 23921 - . INATHI RAM V/S STATE OF HARYANA RAJESH BANSAL 19/07/2017

2017




CRM-M - 23954 -

1795749} P - - GURTEJ SINGH V/S STATE OF PUNJAB RAMESH SHARMA 19/07/2017
CRM-M - 24163 -
1796479 ' - - - KASHMIRI LAL ALIAS SHEERA V/S STATE OF PUNJAB SANDEEP ARORA 19/07/2017
1796484 S;@A'M - 24126 - - - PARMINDER KUMAR V/S STATE OF PUNJAB SANDEEP ARORA 19/07/2017
1798248551\74'1\’1 - 24321 - - IRAMESH V/S STATE OF HARYANA IAMIT RANA 19/07/2017
1798595 g(il;/['M - 24812 - - - IASHOK RANA V/S CENTRAL BUREAU OF INVESTIGATION IVISHAL AGGARWAL 19/07/2017
333336 [IOIN - LPA-309 - 2009 [LPA - 309 - 2009 STATE OF PUNJAB AND ORS. V/S MOHKAM SINGH IA.G. PUNJAB 20/07/2017
442502 128(1)1; -LPA-I383- | b\ 1383-2009  [STATE OF HARYANA & ORS V/S DES RAJ SIKKA IA.G. HARYANA 20/07/2017
1279566/CM - 7298-C - 2017  [RSA - 2926 -2017  [HAJARI (SINCE DECEASED) THR HIS LRS & OTHERS V/S RAMIJI LAL (SINCE DECEASED) THR HIS LRS RAKESH NEHRA 20/07/2017
1480968|CM - 6804-C - 2017 |[RSA -2742-2017 [HARVINDER KAUR & ANR V/S SAWINDER KAUR & ANR PREMJIT KALIA 20/07/2017
1506370[RSA - 2923 - 2017 - - GIAN SINGH AND ORS V/S STATE OF HARYANA AND ORS G.K. MANN 20/07/2017
1641047ICM - 6910-C - 2017 |RSA-2789-2017 |[BADLEY @ BALRAM V/S M/S VIKRAM ELECTRIC EQUIPMENT PVT LTD IAKHILESH KUMAR SINHA 20/07/2017
1649010[RSA - 2788 - 2017 - - KULWANT SINGH V/S PUNEET NARANG & ANR GAGANDEEP SINGH SIRPHIKHI 20/07/2017
1651985|CM - 8170-CII - 2017 [FAO - 2485-2017  [PARWATI V/S DHARAM PAL & ORS RAJESH GOYAL 20/07/2017
1652631|RSA - 2925 - 2017 - - KRISHNA DEVI V/S PAT RAM & ORS RAMENDER CHAUHAN 20/07/2017
1663087|CM - 997-LPA - 2017 [LPA - 484 - 2017 [UTTAR HARYANA BIJLI VITRAN NIGAM LTD & ORS V/S BARU RAM SUMIT JAIN 20/07/2017
1667342[RSA - 2755 - 2017 - - SATPAL V/S PUNJAB STATE POWER CORPORATION LIMITED AND OTHERS INDERJIT SHARMA 20/07/2017
1669436[RSA - 6959 - 2016 - - JAI BHAGWAN AND OTHERS V/S GOVINDA AND ANR f}%ﬁ%fsp PARMAR, NISHANT RAJ 20/07/2017
1678175[RSA - 2794 - 2017 - - KRISHAN DEV @ KISHAN DEV @ KISHAN SINGH & ORS V/S SATYA DEVI & ORS KRISHAN SINGH DADWAL 20/07/2017
1683838/CRM - 16194 - 2017 %{11\74"* - 1078-MA - g UK HWINDER KAUR @ MANIIT KAUR @ DEEP KAUR V/S RAMESH DUTT AND ANR SURINDER MOHAN SHARMA 20/07/2017
1689110/CM - 6922-C - 2017 [RSA -2798-2017  [HARBANS SINGH AND ORS. V/S GURDEEP SINGH AND ORS. HARKESH MANUJA 20/07/2017
1689147RSA - 2784 - 2017 - - IAADESH V/S CENTRAL BOARD OF SECONDARY EDUCATION AND ANR. MOHIT JAGGI 20/07/2017
1696152[RSA - 2750 - 2017 - - M/S VARDHMAN POLYTEX LTD V/S MUNICIPAL CORPORATION BHATINDA & ORS IARUN BANSAL 20/07/2017
1696980[RSA - 2793 - 2017 - - SATISH KUMAR V/S NIRMAL SINGH HARMINDER SINGH 20/07/2017
1698710[RSA - 2920 - 2017 - - MANJIT SINGH V/S PUNJAB STATE POWER CORPORATION LTD & ANR CHARANIJIT SINGH BAKHSHI 20/07/2017
1708235[RSA - 2795 - 2017 - - MAN SINGH V/S DATTA RAM [YOGESH GOYAL 20/07/2017
1709102[RSA - 2753 - 2017 - - GURSAHAB SINGH V/S NIRMAL SINGH & ORS JASWINDER SINGH GREWAL 20/07/2017
1709296[RSA - 2790 - 2017 - - JAGIR SINGH V/S GURVINDER SINGH KULBHUSHAN RAHEJA 20/07/2017
1711532[RSA - 2759 - 2017 - - DALJIT SINGH SANDHU V/S STATE OF PUNJAB AND OTHERS J.S.TOOR 20/07/2017
1711553[RSA - 2921 - 2017 - - INACHATTAR KAUR V/S CANARA BANK AND ORS. MUNISH GUPTA 20/07/2017
1711566|LPA - 469 - 2017 - - MANISH KUMAR V/S STATE OF HARYANA AND ORS. MOHIT RATHEE 20/07/2017
1712987|CM - 9758-CII - 2017 [FAO - 2885-2017  [NOOR MOHD V/S RASHID & ORS IASHISH GUPTA 20/07/2017
1712996/CM - 9766-CII - 2017 [FAO - 2904 - 2017  [JAVED V/S BALA DEVI & ANR IASHISH GUPTA 20/07/2017
1713010[FAO - 2890 - 2017 - - INIRMAL SINGH V/S VARINDER SINGH AND ORS G.P. VASHIST 20/07/2017
1714751[FAO - 2883 - 2017 - - GURWINDER KAUR AND ORS. V/S PANKAJ GOYAL AND ORS. S S SIDHU 20/07/2017
1715414/CM - 6901-C - 2017  [RSA -2783-2017  [KARNAIL CHAND V/S PUNJAB STATE CIVIL SUPPLIES CORP LTD & ANR VK SHUKLA 20/07/2017
1716334[RSA - 2934 - 2017 - - MAMMAN & ORS V/S HAROON & ORS IASHISH GUPTA 20/07/2017
1716941/CM - 6903-C - 2017 [RSA -2785-2017  [JAGTAR SINGH V/S NIRBHAI SINGH AND ANR MANISH KUMAR SINGLA 20/07/2017
1717495[FAO - 2886 - 2017 - - MANJEET & ORS V/S SHAMSHER SINGH & ORS IALISHA SONI 20/07/2017
1717533|CM - 9765-CII - 2017 [FAO -2903 -2017  |GURMAIL SINGH V/S JAGTAR SINGH & ORS SARABIJIT SINGH SIDHU 20/07/2017
1717588[FAO - 2896 - 2017 - - ROOP RANI & ANR V/S KULPREET KAUR @ KULPREET KAUR KANG & ORS DARSHAN SINGH MALWAI 20/07/2017
1717594ITA - 261 - 2017 - - PR.COMMISSIONER OF INCOME TAX 2 CHANDIGARH V/S SHEKHAR CHAWLA #1492 SECTOR 40C CHANDIGARH [URVASHI DHUGGA 20/07/2017
1717600/CM - 9767-CII - 2017 [FAO - 2905 -2017  [DHARMENDER V/S SATISH & ORS PARDEEP GOYAL 20/07/2017
1717656/CM - 9768-CII - 2017 [FAO - 2906 - 2017  [JAGDISH V/S NARENDER & OTHERS IVIKRAM BALI 20/07/2017
1717679RSA - 2786 - 2017 - - PUNJAB STATE ELECTRICITY BOARD V/S MUNICIPAL COUNCIL (NOW CORPORATION) MOGA BALWINDER SINGH JOLLY 20/07/2017
1717717/CM - 7308-C - 2017  |RSA -2933-2017  |GURINDER SINGH V/S RANJIT SINGH & ORS RS CHAUHAN 20/07/2017




1718684[RSA - 2754 - 2017 - - IMOHINDER RAM @ MOHINDER SINGH & ANR V/S GURMIT KAUR & ANR KESHAV PRATAP SINGH 20/07/2017
1719388[FAO - 2888 - 2017 - - POONAM & ORS V/S KRISHAN & ORS IVIRENDRA RANA 20/07/2017
1719465[FAO - 2887 - 2017 - - RANI AND ORS. V/S KULDEEP BHARDWAJ AND ORS. SHAM LAL BHALLA 20/07/2017
1719527|CM - 9762-CII - 2017 |[FAO -2899 -2017  [MEETRO DEVI @ SAVITA AND ORS. V/S RAJESH KUMAR AND ORS. SANDEEP KOTLA 20/07/2017
1719549/CM - 9761-CII - 2017 [FAO - 2898 -2017  [NARENDER YADAV V/S SORABH SHARMA AND ORS. S.K. TRIPATHI 20/07/2017
1719629/CM - 9760-CII - 2017 [FAO - 2897 -2017  [MUJMMIL V/S UDEY CHAND & ORS IASHISH GUPTA 20/07/2017
1719637[FAO - 2901 - 2017 - - KRISHAN V/S RAJESH AND ORS. SAURABH DALAL 20/07/2017
1720330[RSA - 2918 - 2017 - - BHAGWANT KAUR & ANR V/S PARMINDER SINGH & ORS IARVIND KASHYAP 20/07/2017
1720413|CM - 9764-CII - 2017 [FAO -2902 -2017  [BALWINDER SINGH & ORS V/S NARESH KUMAR & ORS HARDEEP SINGH 20/07/2017
1721517[FAO - 2894 - 2017 - - BALA DEVI & ANR V/S KRISHAN & ORS RAJIV KUMAR SAINI 20/07/2017
1721732/CM - 9763-CII - 2017 [FAO -2900-2017  [ROHTASH V/S SANTOSH KUMAR & ORS IARJUN ATRI 20/07/2017
1724356/CM - 7300-C - 2017  [RSA - 2928 -2017  |AKBAR V/S BANWARI AND ORS R.K. HOODA 20/07/2017
1725021/CM - 6817-C - 2017  [RSA -2752-2017  |ONKAR SINGH V/S SHASHI PAL AND OTHERS IVIPIN MAHAJAN 20/07/2017
1725624 TA - 264 - 2017 - - PR. COMMISSIONER OF INCOME TAX, GURGAON V/S M/S TERADETA INDIA PVT. LTD. TAJENDER KUMAR JOSHI 20/07/2017
1727533|CRM - 17338 - 2017 ;ﬁl\;{'A - H27-MA -\ RUN GUPTA V/S VINOD KUMAR IAMAN BANSAL 20/07/2017
1729326/CRM - 17289 - 2017 ;ﬁl\f'A - H20-MA - g (R IIT SINGH V/S MANGAL KHAN DARSHAN SINGH MALWAI 20/07/2017
1730096[RSA - 2722 - 2017 - - MOHAMMAD ILLIYAS & ANR V/S RAHIMAN & ORS IAMIT JAIN 20/07/2017
1730143[RSA - 2885 - 2017 - - SURINDER SINGH V/S M/S JEET RAM SAT PAL PARMINDER SINGH 20/07/2017
1731094[RSA - 2756 - 2017 - - HARDEEP SINGH @ DEVINDER SINGH V/S RANJEET KAUR AND ORS. SATBIR RATHORE 20/07/2017
1731178[RSA - 2751 - 2017 - - RANDHEER SINGH V/S STATE OF HARYANA AND OTHERS IVINOD S. BHARDWAJ 20/07/2017
1732294[RSA - 2758 - 2017 - - RAJ KUMAR V/S GRAM PANCHAYAT VILLAGE DOABA BHAINI GURCHARAN DASS 20/07/2017
1733850[RSA - 2743 - 2017 - - BALBIR KAUR V/S NARAIN DASS IASHISH AGGARWAL 20/07/2017
1733870[RSA - 2744 - 2017 - - 'VIPIN JAIN V/S UTTAR HARYANA BIJLI VITRAN NIGAM AND ANOTHER IAAYUSH GUPTA 20/07/2017
1734971/CRM - 16189 - 2017 ;ﬁl\f"" - 1073-MA - |\ | PARKASH V/S SOMESHWAR AND ORS TARA CHAND DHANWAL 20/07/2017
1735002[RSA - 2927 - 2017 - - MOHINDER SINGH AND ANR V/S STATE OF PUNJAB THROUGH THE COLLECTOR KAPURTHALA AND OTHERS G.S. NAGRA 20/07/2017
1735209/CM - 6811-C - 2017  [RSA - 2746 -2017  [UMED SINGH V/S RAMBHATERI NOW DECEASED THROUGH LRS AND OTHERS IVIKRAM SINGH 20/07/2017
1735299CM - 6825-C - 2017 [RSA -2760 - 2017  BANARSI DASS THRO L.R. AND ORS V/S SURINDER PAL @ GORA AND ORS IANIL KUMAR GARG 20/07/2017
1736289[RSA - 2745 - 2017 - - INARINDER SINGH V/S GURMIT SINGH HARINDER KUMAR AURORA 20/07/2017
1736301[RSA - 2749 - 2017 - - GURDEEP SINGH V/S GENERAL PUBLIC & ANR P.X.S. PHOOLKA 20/07/2017
1736923[RSA - 2747 - 2017 - - RANJIT KAUR & ANR V/S GURNAM SINGH & ANR 'V.K.SANDHIR 20/07/2017
1737023[RSA - 2791 - 2017 - - BALHAR SINGH & ANR V/S PUNJAB STATE CIVIL SUPPLIES CORPORATION & ANR PUNEET KUMAR BANSAL 20/07/2017
1737761 ;ﬁl\f'A - 1080-MA - | _ OMBIR V/S STATE OF HARYANA & ORS IASHWANI KUMAR BURA 20/07/2017
1738687[RSA - 2796 - 2017 - - MANSA RAM V/S YUDHVIR SINGH JASDEV SINGH MEHNDIRATTA 20/07/2017
1739839[RSA - 2931 - 2017 - - CHHAIJJU SINGH V/S HARBANS SINGH AND ANOTHER KARAMIIT SINGH CHAHAL 20/07/2017
1740045 ;ﬁl\f'A -2-MA - SURJIT KAUR V/S BALKAR SINGH AND ORS BALBIR SINGH JASWAL 20/07/2017
1742590/CRM - 16184 - 2017 ;ﬁl\f'A - 1066-MA - | )RBACHAN LAL V/S STATE OF PUNJAB AND ORS KAWALJYOT SINGH 20/07/2017
1743072/CRM - 16192 - 2017 531\7’["" - 1076-MA - {1 NOD KUMAR V/S CHETAN SHARMA ONKAR RAI 20/07/2017
1744388|CRM - 16965 - 2017 551\7/1-/& - 1100-MA - OMBIR V/S STATE OF HARYANA ETC RAJ KUMAR RANA 20/07/2017
CRM-A - 1110-MA -
1745724CRM - 17144 -2017 | 7 THE GURDASPUR COOPERATIVE SUGAR MILLS LTD V/S M/S KEDAR NATH VINOD KUMAR IVIKAS SINGH 20/07/2017
1746795 551\7/1-1& -HO7-MA- | GULSHAN V/S RAJ KUMAR AND OTHERS SATYAVIR SINGH YADAV 20/07/2017
1746823[ITA - 262 - 2017 - - PR. COMMISSIONER OF INCOME TAX, PANCHKULA V/S SH. JAGPAL SINGH, H.NO. 851, SECTOR - 11, PANCHKULA IYOGESH PUTNEY 20/07/2017
1747478|ITA - 257 - 2017 - - PR.COMMISSIONER OF INCOME TAX1 CHANDIGARH V/S M/S V.I.R FOODS LTD.SCO 2437. SECTOR 22C. CHANDIGARH [URVASHI DHUGGA 20/07/2017
1747639|CM - 1298-LPA - 2017 [LPA - 628 - 2017 IKARNAIL SINGH V/S STATE OF PUNJAB & ORS INEERAJ SHARMA 20/07/2017




CRM-A - 1069-MA -

1749388 CRM - 16187 -2017 | P KULWANT RAI SHARMA V/S STATE OF PUNJAB AND ORS SAUMYA AHLUWALIA 20/07/2017

1752326/CRM - 16994 - 2017 %{11\74"" - HO3-MA - |4 \ NTA SINGH V/S STATE OF PUNJAB AND ORS DEEPAK BHARDWAJ 20/07/2017

1752402|CRM - 16393 - 2017 ;ﬁl\f"" - 1088-MA - |\ | WINDER SINGH V/S BAHADUR SINGH & ORS JASWINDER SINGH 20/07/2017

1753244 ;ﬁl\f'A - 1146-MA- | IANU RANI V/S JAGDEEP SINGH @ JOJO AND ORS TAINIKA JAIN SHARMA 20/07/2017

1753914/CRM - 17152 - 2017 ;ﬁl\f'A - 1113-MA - IBIKRAMJIT SINGH V/S KASHMIR SINGH AND ORS RITESH PANDEY 20/07/2017

1754936;:;1\74-A -1072-MA - KASHMIR SINGH V/S RAGHBIR SINGH IANUPAM SINGLA 20/07/2017

1755189|CRM - 17353 - 2017 ;ﬁl\f"" - HA40-MA - | U EHA V/S STATE OF HARYANA AND ORS S.K. JAIN 20/07/2017

1755273|CRM - 17336 - 2017 ;ﬁl\f'A - 1126-MA - IKIRNA DEVI V/S UPINDER SINGH AND ORS MANSUR ALI 20/07/2017

1755295 ;ﬁl\f'A -1077-MA - | IAJMEL SINGH V/S STATE OF PUNJAB & ORS INAMIT GAUTAM 20/07/2017

1756152 ;ﬁl\f'A -H21-MA- | SHRI BHAGWAN V/S STATE OF HARYANA AND ORS CHANDERHAS YADAV 20/07/2017
CRM-A - 1119-MA -

1757180[CRM - 17288 - 2017 | ' SURESH KUMAR V/S STATE OF HARYANA AND ANR DEVENDER SINGH 20/07/2017

1758068|CRM - 17138 - 2017 ;ﬁl\f'A - 1108-MA - JASBIR KAUR V/S KULBIR SINGH AND ORS BALBIR SINGH JASWAL 20/07/2017
CRM-A - 1102-MA -

1758920/CRM - 16989 - 2017 |, 017 IAMANJOT KAUR V/S TARLOCHAN SINGH AND ORS RANDEEP SINGH RANA 20/07/2017

CRM-A - 1131-MA -

1760096}, ' - - SATISH KUMAR V/S RAJENDER SINGH AND ANR SANJIV KUMAR AGGARWAL 20/07/2017

1760264/CRM - 16186 - 2017 ;ﬁl\f"" - 1068-MA - |, \U SHARMA V/S MANISH RAMBANI AND ANR IASHISH AGGARWAL 20/07/2017

1761369 ;ﬁl\f'A -14-MA - REHMAL DASS V/S HARBANS SINGH AND ANR D S GURNA 20/07/2017

1761464 ;ﬁl\f'A -1065-MA - | SARVJEET SINGH V/S M/S SANGAT CEMENT STORE & ANR G.C. SHAHPURI 20/07/2017
CRM-A - 1109-MA -

1762426CRM - 17143 - 2017 | ' STATE OF HARYANA V/S SATYAVIR IADVOCATE GENERAL HARYANA 20/07/2017
CRM-A - 1111-MA -

1762428 CRM - 17146 - 2017 | STATE OF HARYANA V/S KHURSHID IADVOCATE GENERAL HARYANA 20/07/2017
CRM-A - 1115-MA -

1762430/CRM - 17270 - 2017 | =~ STATE OF HARYANA V/S RAKESH ALIAS CHITTA, SAWAN ETC IADVOCATE GENERAL HARYANA 20/07/2017

1762812|CRM - 16389 - 2017 ;:;1\7/1-/& - 1086-MA - IPARAMIJIT SINGH V/S STATE OF PUNJAB AND ANR JASRAJ SINGH 20/07/2017

1762972 551\7/1% -H48-MA- | KRISHAN V/S STATE OF HARYANA AND ORS INARENDER SINGH 20/07/2017

1763615%{11\74_A -1071-MA - RASHMI GARG V/S JAGSIR SINGH INARESH JAIN 20/07/2017

1763773 g(ﬁl;d'A -1070-MA - | GAUTAM GARG V/S STATE OF HARYANA AND ANR DIWAN S. ADLAKHA 20/07/2017
CRM-A - 1149-MA -

1763779(CRM - 17364 -2017 | "~ STATE OF HARYANA V/S BIHARI LAL IADVOCATE GENERAL HARYANA 20/07/2017
CRM-A - 1101-MA -

1763791CRM - 16985 -2017 | = - STATE OF HARYANA V/S SAMSHAD ALIAS SAMMI AND ORS IADVOCATE GENERAL HARYANA 20/07/2017

1766090CRM - 17333 - 2017 |CRM-A - HI24-MA - o 11 A DEVI V/S STATE OF HARYANA AND ORS JAGIIT SINGH GILL 20/07/2017

2017




CRM-A - 1144-MA -

1767050} P - - SURINDER KUMAR V/S NARINDER KUMAR AND OTHERS IAMANDEEP SINGH 20/07/2017

1768072 %{11\74"* -H28-MA- | RANJIT SINGH V/S M/S JAISWAL CONFECTIONARY & ANR INAMIT KHURANA 20/07/2017
CRM-A - 1105-MA -

1770255(CRM - 17007 - 2017 | STATE OF PUNJAB THROUGH DRUG INSPECTOR,SHAHEED BHAGAT SINGH NAGAR V/S VIJAY KUMAR IADVOCATE GENERAL PUNJAB 20/07/2017

1771328%211\7/“x -HT-MA - RAM LUBHAYA V/S MADAN GOPAL BALJINDER SINGH 20/07/2017
CRM-A - 1118-MA -

1771614CRM - 17281 -2017 | 017 STATE OF HARYANA V/S RAJU @ MOHAN @ HARBHAJAN AND OTHERS IADVOCATE GENERAL HARYANA 20/07/2017
CRM-A - 1145-MA -

1772606CRM - 17361 - 2017 | ' STATE OF HARYANA V/S SHAMSHER AND OTHERS IADVOCATE GENERAL HARYANA 20/07/2017

1779126/CRM - 18357 - 2017 %‘ﬁ"s -2535-SB - lgHIV CHARAN V/S STATE OF HARYANA RAJIV VIJ 20/07/2017
CRA-S - 1668-SB -

1779137CRM - 20394 -2017 | " TARUNPREET SINGH V/S STATE OF PUNJAB IAMANINDER SINGH SEKHON 20/07/2017
CRA-S - 3138-SB -

1786683 CRM - 20243 -2017 | 015 GURMIT SINGH V/S STATE OF PUNJAB KARANBIR SINGH 20/07/2017

CRM-M - 23611 -

1787072 ) 5 . TASWANT SINGH V/S CENTRAL BUREAU OF INVESTIGATION CHANDIGARH IVISHAL GARG NARWANA 20/07/2017
CRA-D - 32-DB -

1791719(CRM - 20082 - 2017 |, s SANTOSH KUMAR V/S STATE OF PUNJAB IAKSHAY JAIN 20/07/2017
CRA-S - 3740-SB -

1791871/CRM - 20184 -2017 | BHUPINDER SINGH @ MANGU V/S STATE OF PUNJAB TASPAL SINGH PANNU 20/07/2017
CRA-S - 3014-SB -

1791898CRM - 20171 -2017 | 016 GURDEEP SINGH V/S STATE OF PUNJAB JASBIR SINGH GILL 20/07/2017
CRA-S - 1757-SB -

1791958CRM - 20189 -2017 |, JAI BHAGWAN & ORS V/S STATE OF HARYANA S.K. CHOUDHARY 20/07/2017

1791961/CRM - 20136 - 2017 %{1’;"8 -2904-SB- g\ RABJIT SINGH V/S STATE OF PUNJAB IASHISH AGGARWAL 20/07/2017

1792004{CRM - 20221 - 2017 %‘?‘S - S47-SB - SARAF RAJ SINGH V/S STATE OF PUNJAB L.S.SIDHU 20/07/2017
CRA-S - 681-SB -

1792208CRM - 20213 - 2017 |, 017 SIRI PAL @ DESIRE V/S STATE OF HARYANA SUSHMA VARMA SYAL 20/07/2017

1792244/CRM - 20211 - 2017 %‘S'D -990-DB - i AMI KUMAR V/S STATE OF PUNJAB S.S.DINARPUR 20/07/2017
CRA-S - 2121-SB -

1792327(CRM - 20173 - 2017 | SIKANDER MASIH V/S STATE OF PUNJAB SATWANT MEHTA 20/07/2017
CRA-S - 1917-SB -

1792368CRM - 20131 -2017 | " RAJKUMAR @ RAJU V/S STATE OF PUNJAB JASHANDEEP SINGH SANDHU 20/07/2017
CRA-S - 1562-SB -

1792374CRM - 20185 -2017 | ) GURNAM SINGH @ BANTI AND ANR V/S STATE OF PUNJAB JASHANDEEP SINGH SANDHU 20/07/2017
CRA-S - 1619-SB -

1792462/CRM - 20212 - 2017 | ) SATNAM SINGH V/S STATE OF PUNJAB D.S.PHERUMAN 20/07/2017
CRA-S - 1048-SB -

1792480CRM - 20139 -2017 | LAKHWINDER SINGH @ LADDI V/S STATE OF PUNJAB D.S.PHERUMAN 20/07/2017

1792482|CRM - 20135 - 2017 g(ﬁfz's - 4362-5B - USHA V/S STATE OF PUNJAB D.S.PHERUMAN 20/07/2017
CRA-S - 1794-SB -

1792708CRM - 20239 -2017 | IAMANDIP SINGH @ AMNA V/S STATE OF PUNJAB D.S.PHERUMAN 20/07/2017
CRA-S - 2206-SB -

1793530CRM - 20283 -2017 | TAGSEER SINGH V/S STATE OF PUNJAB GHULAM NABI MALIK 20/07/2017
CRA-S - 906-SB -

1793575|CRM - 20300 - 2017 SUKHWINDER SINGH @ RINKU V/S STATE OF PUNJAB GURINDER SINGH GORAYA 20/07/2017

2016




CRA-S - 2142-SB -

1793733CRM - 20430 - 2017 | . SODHI RAM V/S STATE OF PUNJAB SANDEEP ARORA 20/07/2017
CRA-S - 362-SB -
1793743(CRM - 20420 - 2017 | ) JASPAL SINGH @ JASSI V/S STATE OF PUNJAB PARMINDER SINGH SEKHON 20/07/2017
1793816/CRM - 20432 - 2017 %{1’;"8 - 1964-SB - )\l PARKASH V/S STATE OF HARYANA IVIKAS BISHNOI 20/07/2017
CRA-S - 1783-SB -
1793970CRM - 20319 -2017 | TAGITWAN SINGH V/S STATE OF PUNJAB TASHANDEEP SINGH SANDHU 20/07/2017
CRA-S - 1133-SB -
1793983 CRM - 20415 -2017 | 017 IMAYA RANI V/S STATE OF PUNJAB SUMANPREET AULAKH 20/07/2017
1794008|CRM - 20329 - 2017  |CRA-S - 83-SB - 2017|SUBHASH V/S STATE OF HARYANA IYASH DEV KAUSHIK 20/07/2017
1794550%‘11\7/1'M - 23676 - . RUCHI SAINI V/S STATE OF HARYANA KESHAV PRATAP SINGH 20/07/2017
1795202 ;ﬁl\f'M - 23872 - . 'YOGESH V/S STATE OF HARYANA PARAS TALWAR 20/07/2017
1796323 ;ﬁl\f'M - 24174 - - GURINDER SINGH @ BAU V/S STATE OF PUNJAB PRATEEK PANDIT 20/07/2017
1796364 gﬁl\f'M - 24142 - - - RAVI KUMAR @ LALA V/S STATE OF HARYANA SANJEEV KODAN 20/07/2017
1796369 ;ﬁl\f'M - 24123 - . SUNIL RAJ V/S STATE OF PUNJAB BALJEET SINGH KATHURIA 20/07/2017
CRM-M - 24224 -
1796780, ' - . BALWINDER SINGH @ BINDER V/S STATE OF PUNJAB IARSHDEEP SINGH BRAR 20/07/2017
1796806 ;ﬁl\f'M - 24247 - - SAMIR KHAN V/S STATE OF HARYANA JASPREET SINGH BRAR 20/07/2017
1796831 ;ﬁl\f'M - 24234 - - - GURBIR SINGH V/S STATE OF PUNJAB JATINDER PAL SINGH 20/07/2017
1796931 ;ﬁl\f'M - 24255 - - - MUDIT GOYAL V/S STATE OF PUNJAB MOHD. SALIM 20/07/2017
CRM-M - 24256 -
1797039 /- - - HARCHARAN SINGH V/S STATE OF PUNJAB CHARANIJIT SINGH BAKHSHI 20/07/2017
1797258%{11\74_1\/[ - 24329 - - GURJIWAN SINGH V/S STATE OF PUNJAB IASHISH GUPTA 20/07/2017
1797272 g;l\f'M - 24440 - - - SORAN V/S STATE OF HARYANA IVISHAL GARG NARWANA 20/07/2017
CRM-M - 24378 -
1797288, ' - - - CHARANIJIT SINGH V/S STATE OF PUNJAB SANJIV KUMAR AGGARWAL 20/07/2017
1797529 ;ﬁl\f'M - 24313 - - - IAJIT SINGH V/S STATE OF HARYANA 'VIKRAM SINGH 20/07/2017
1797613 5(1)211\7/1—M - 24379 - - IAJAY KUMAR V/S STATE OF PUNJAB PREETINDER SINGH AHLUWALIA 20/07/2017
17976685&1\74_1\4 -24312- - - SAIDUL AMIN V/S STATE OF PUNJAB INDERJIT SHARMA 20/07/2017
1797776 551\7/1-1\4 - 24333 - . 'VINOD SHARMA @ LUCKY V/S STATE OF PUNJAB IAKASHDEEP SINGH 20/07/2017
CRM-M - 24675 -
1798310, ' - . SARWAN KUMAR BHATIA V/S CENTRAL BUREAU OF INVESTIGATION PARAS TALWAR 20/07/2017
362046 [[OIN - LPA-464 - 2009 [LPA - 464 - 2009 KAKA SINGH V/S EC APPEALS-1, PB. AND ORS. ;T;E;ﬁ SINGLA, PUNEET BALL, SUMEET )| 17
404009 [TOIN - LPA-287 - 2010 [LPA - 287 - 2010 IMPROVEMENT TRUST ROPAR V/S SURJIT KAUR AND ORS. J.S.TOOR 21/07/2017
1188795 12(3?: - CWP-9836 - CWP -9836-2014 |[JAGBIR SINGH V/S STATE OF PUNJAB AND ORS 'VAIBHAV NARANG 21/07/2017
1384870/CM - 7399-C - 2017  [RSA -2967-2017  [TEJ BAKSH SINGH V/S STATE OF PUNJAB & ORS RAKESH KUMAR 21/07/2017
1567652/CM - 7391-C - 2017  [RSA - 2964 - 2017  |RAMESH V/S OM PARKASH RAM PAL VERMA 21/07/2017




CRM-A - 1085-MA -

1582619CRM - 16388 - 2017 |, P M/S RANA TYRES. V/S MUKESH KUMAR JINDAL GAUTAM KAILE 21/07/2017
1601205|CM - 7314-C - 2017 |[RSA -2935-2017  |AVTAR SINGH V/S VEENA OBEROI IVENEET SHARMA 21/07/2017
1630526|LPA - 638 - 2017 - - BIBI RANI V/S STATE OF PUNJAB & ORS SUNNY SINGLA 21/07/2017
1644259[RSA - 2975 - 2017 - - GRAM PANCHAYAT VILLAGE KHETIAWAS V/S SANJAY KUMAR & ORS INEERAJ GUPTA 21/07/2017
1653362[RSA - 2884 - 2017 - - GURBHAJAN SINGH VIRK V/S CHIEF ADMINISTRATOR HUDA & ORS MAHARAJ KUMAR 21/07/2017
1669547|LPA - 488 - 2017 - - IASHWANI KUMAR HALLU V/S STATE OF HARYANA & ORS KARAN NEHRA 21/07/2017
1672861|RSA - 2962 - 2017 - - KULWANT KAUR V/S NISHAN SINGH & ORS HARSHARN SINGH BAJWA 21/07/2017
1680556[RSA - 2883 - 2017 - - SUMER S/0O SURAJ KAUR (SINCE DECEASED) THRU HIS LRS. V/S RAKESH YADAV & ANR SUKHVIR SINGH SAHU 21/07/2017
1687649[RSA - 2972 - 2017 - - RAMANAND AND ANR V/S PRITHVI SINGH SINCE DECEASED TH HIS LRS SANDEEP KUMAR GOYAT 21/07/2017
1694175|CM - 7684-C - 2017  |[RSA - 3094 -2017  [TASWANT KAUR V/S PUNJAB STATE AND OTHERS K.S.KAHLON 21/07/2017
1695807|CRM - 16964 - 2017 ;ﬁl\f"" - 1099-MA - |y ' GNYANDEEP V/S M/S WESTLAND INFRASTRUCTURE PVT LTD & ORS IARUN KHATRI 21/07/2017
1701032[RSA - 2963 - 2017 - - KEEMTI LAL AND ANOTHER V/S MANDEEP SINGH AND ANR C.B.GOEL 21/07/2017
1706045[RSA - 2996 - 2017 - - KIRPAL KAUR @ PAL KAUR V/S AMARJIT SINGH AND ANR. S.C. CHHABBRA 21/07/2017
1706776[RSA - 2959 - 2017 - - KELA DEVI V/S CHHOTU (DECEASED) THRU HER LRS & ORS GAGANDEEP RANA 21/07/2017
1713857|CM - 7397-C - 2017  |[RSA - 2966 - 2017  [RAMESH KUMAR AND OTHERS V/S DHARAM PAL AND OTHERS SUKHDEEP PARMAR 21/07/2017
1713936|CM - 1005-LPA - 2017 [LPA - 487 - 2017 TARO DEVI V/S STATE OF HARYANA AND ORS. RANJIT SAINI 21/07/2017
1716137|RSA - 2961 - 2017 - - SATPAL & ANR V/S SANTRA DEVI CHANDERHAS YADAV 21/07/2017
1717659[RSA - 3092 - 2017 - - KIKKAR SINGH & ANR V/S GURANDITTA SINGH DHALIWAL & ANR SURINDER GARG 21/07/2017
1717767|CM - 7401-C - 2017  |[RSA - 2968 -2017  [FAZRUDDIN V/S NIYA] MOHAMMAD & ANR IASHISH GUPTA 21/07/2017
1723758[RSA - 2974 - 2017 - - BABU SINGH SINCE DECEASED THRU HIS LRS V/S RAJ KUMAR AND ORS. SHEERY K SINGLA 21/07/2017
1724420[LPA - 490 - 2017 - - SARUPI V/S STATE OF HARYANA AND ORS. SANDEEP SINGAL 21/07/2017
1725287[FAO - 3081 - 2017 - - SARBIIT SINGH AND ANR V/S GENERAL PUBLIC AND ANR IVIKAS KUMAR 21/07/2017
1726347/CM - 10138-CII - 2017 [FAO - 3080 - 2017  |[SOBHA DEVI AND OTHERS V/S JAGJIT SINGH AND OTHERS IACHIN GUPTA 21/07/2017
1726365/CM - 10132-CII - 2017 [FAO - 3067 - 2017  |AMARJIT KAUR V/S RANJIT SINGH AND OTHERS KAMALJEET SINGH SIDHU 21/07/2017
1726367|CM - 10131-CII - 2017 [FAO - 3066 - 2017  [HARBANS SINGH @ BHOLA SINGH V/S GURLABH SINGH AND OTHERS KAMALJEET SINGH SIDHU 21/07/2017
1726396/CM - 10127-CII - 2017 [FAO - 3060 - 2017  [RAVIDUTT & OTHERS V/S HARMESH SINGH & OTHERS IVITAY SANGWAN 21/07/2017
1726481[FAO - 3082 - 2017 - - CHANDAN KUMAR @ SANJAY V/S UNION OF INDIA S K RANA 21/07/2017
1727380|CM - 10130-CII - 2017 [FAO - 3062 - 2017  [SEWA KAUR & ANR V/S MAHANT SHIV CHARAN DASS @ HARJIT SHARMA & ORS BHANU PRATAP SINGH 21/07/2017
1727420[FAO - 3063 - 2017 - - IMEENA KADIAN & ORS V/S RAJ KUMAR & ORS SANJIV KUMAR AGGARWAL 21/07/2017
1727470/CM - 10125-CII - 2017 [FAO - 3056 - 2017  [JOGINDER KAUR V/S RAVINDER KUMAR AND ORS. SUNIL KUMAR RANA 21/07/2017
1727484[FAO - 3057 - 2017 FAO -3672-2017 [|RAKHI AND ORS. V/S PAWAN KUMAR AND ORS. IASHISH PANNU 21/07/2017
1727505/CM - 10126-CII - 2017 [FAO - 3058 - 2017  |[HARPAL KAUR AND OTHERS V/S BALVIR SINGH AND OTHERS KULWANT SINGH 21/07/2017
1727524/CM - 10134-CII - 2017 [FAO - 3070 - 2017  |RAM KALI AND ORS. V/S DASHRATH AND ORS. MAYANK AGGARWAL 21/07/2017
1727553[FAO - 3059 - 2017 - - KULWANT KAUR & ANR V/S GURPREET SIGNH & ANR [UMESH KUMAR KANWAR 21/07/2017
1727585/CM - 10133-CII - 2017 [FAO - 3069 - 2017  [SHASHI BALA AND ANR. V/S KAHANA RAM AND ORS. INDERJEET SHARMA 21/07/2017
1727612[FAO - 3068 - 2017 - - IMAMTA AND ORS. V/S GURLAL SINGH AND ORS. PANKAJ BALI 21/07/2017
1727615[CM - 10135-CII - 2017 [FAO - 3072 - 2017  [RAJ BALA AND ORS. V/S JAl BHAGWAN AND ORS. SAURABH DALAL 21/07/2017
1727672[FAO - 3064 - 2017 - - GURMAIL SINGH V/S BALWANT SINGH AND ANR. MANDEEP SINGH DHALIWAL 21/07/2017
1728470[FAO - 3079 - 2017 - - SHAKUNTALA V/S KULDEEP AND ORS. SANDEEP KUMAR YADAV 21/07/2017
1728502[FAO - 3073 - 2017 - - SOMBIR V/S PHOOL SINGH AND ORS. PANKAJ MEHTA 21/07/2017
1729740[CM - 1299-LPA - 2017 [LPA - 629 - 2017 HEMANT V/S STATE OF HARYANA AND ORS G.S. GOPERA 21/07/2017
1732864/CRM - 17358 - 2017 531\7’["3‘ - HA3-MA - |\ A DAN LAL V/S STATE OF HARYANA & ANR MUNFAID KHAN 21/07/2017
1733030[RSA - 2960 - 2017 - - RANJIT SINGH V/S PALWINDER SINGH DEEPAK NAYAR 21/07/2017
1733645[RSA - 3093 - 2017 - - BALBIR SINGH V/S RAVINDER PAL SINGH PANKAJ BALI 21/07/2017
1733677[RSA - 2958 - 2017 - - SURAJ BHAN & ORS V/S KARAM SINGH & ORS BALDEV SINGH DHILLON 21/07/2017
1735037[RSA - 2881 - 2017 - - BALWINDER SINGH & ORS V/S RANDEEP KAUR & ORS BALJIT MANN 21/07/2017
1737758CRM - 17344 - 2017 ;:51\7/1-/& - 1133-MA - SUNITA RANI V/S DAVINDER KUMAR & ANR RISHMA VERMA 21/07/2017
1737762[RSA - 2882 - 2017 - - 'VARINDER KAUR SOI V/S UNION OF INDIA & ANR C.M.MUNJAL 21/07/2017




CRM-A - 1096-MA -

1738738 CRM - 16400 - 2017 | P TEJPAL SINGH V/S AVTAR SINGH SANJEEV KUMAR 21/07/2017
1739720[RSA - 2969 - 2017 - - BIMAL KUMAR V/S MANDIR THAKURDAWARA PANDHIAN & ORS HARKESH MANUJA 21/07/2017
1744307|RSA - 3089 - 2017 - - RAM NIWAS & ORS V/S BHANA RAM (SINCE DECEASED) THR LRS & ANR JATIN HANS 21/07/2017
1744356[RSA - 3091 - 2017 - - IAMRIK SINGH V/S HARBHAJAN SINGH & ANR MUNISH GUPTA 21/07/2017
1744369[RSA - 3090 - 2017 - - IDALIP SINGH V/S ZILA PARISHAD & ORS VK SHUKLA 21/07/2017
1744548RSA - 3102 - 2017 - - M/S SHIV SHAKTI SEEDS V/S HARYANA STATE AGRICULTURAL MARKETING BOARD AND ANR IVIJAY LATH 21/07/2017
1745554RSA - 3101 - 2017 - - HARVAIL SINGH V/S STATE OF PUNJAB AND ORS SANDEEP ARORA 21/07/2017
1745603[RSA - 3097 - 2017 - - KARAN SINGH V/S NARESH KUMAR AND ORS SANJAY MITTAL 21/07/2017
1745617]RSA - 3099 - 2017 - - CHARANJIT KAUR (DECEASED)TH. LRS V/S BALWINDER KAUR AND ORS SURJIT SINGH SALAR 21/07/2017
1745738[RSA - 3098 - 2017 - - SETHI RAM AND ORS V/S BARKHA RAM IAAYUSH GUPTA 21/07/2017
1745748RSA - 3100 - 2017 - - BIMLA DEVI (DECEASED) TH HER LR AND ANR V/S JARNAIL SINGH AND ANR IAAYUSH GUPTA 21/07/2017
1746854{ITA - 265 - 2017 - - PR. COMMISSIONER OF INCOME TAX, PANCHKULA V/S M/S HARYANA POWER GENERATION CORPORATION LTD., SECTOR-6, PANCHKULA IYOGESH PUTNEY 21/07/2017
1747605 ;ﬁl\f'A -H38-MA- | PRINCE SHARMA V/S ROHIT SANDWAN & ORS INDERJEET SINGH 21/07/2017
17476600 TA - 263 - 2017 - THE PR. COMMISSIONER OF INCOME TAX (CENTRAL), LUDHIANA V/S M/S SEL MANUFACTURING CO. LTD PLOT NO.273-74 DHANDARI KALAN GT. |0\ \mconron b 1/07/2017
ROAD LUDHIANA
1748463|CRM - 17513 - 2017 |CRR - 1960 - 2017  [KAMLA V/S RAM KUMAR & ORS INITIN JAIN 21/07/2017
1752319|CRM - 17349 - 2017 ;ﬁl\f'A - 1137-MA - GYARSI DEVI V/S LALI & ANR SANDEEP KUMAR YADAV 21/07/2017
CRM-A - 1135-MA -
1756296CRM - 17348 - 2017 |, 017 KISHAN LAL @ KISHAN CHAND V/S STATE OF HARYANA & ORS MANOJ KAUSHIK 21/07/2017
1758117|CM - 12885-CII - 2017 [ITA - 266 - 2017 THE PR. COMMISSIONER OF INCOME TAX ROHTAK V/S ATLAS CYCLES (HARYANA) LTD ALAS ROAD INDUSTRIAL AREA SONEPAT [URVASHI DHUGGA 21/07/2017
1760118|CRM - 17343 - 2017 ;ﬁl\f'A - H30-MA - | /I TALT ARORA V/S STATE OF PUNJAB & ORS BIKRAMIJIT AROURA 21/07/2017
1760330;:3{11\7/[_A - 1089-MA - | MADHU SAYAL V/S STATE OF PUNJAB & ANR SANJIV GUPTA 21/07/2017
1761194 ;ﬁl\f'A -1081-MA - | RAJESH KUMAR V/S STATE OF HARYANA AND ORS IAMARDEEP HOODA 21/07/2017
1761213 ;ﬁl\f'A -1095-MA - | HARYANA AGRO INDUSTRIES CORP LTD V/S PUNEET KUMAR & ANR INITIN KAUSHAL 21/07/2017
1761529/CRM - 16386 - 2017 ;ﬁl\f'A - 1082-MA - |, SpAL SINGH V/S RAM SINGH AND ORS K.B.S. MANN 21/07/2017
1762202 ;ﬁl\f'A -139-MA- | KISHORE SINGH V/S KULWANT SINGH & ANR P.P.S. DUGGALL 21/07/2017
CRM-A - 1150-MA -
1762427/CRM - 17365 -2017 | = - STATE OF HARYANA V/S YASIN KHAN IADVOCATE GENERAL HARYANA 21/07/2017
CRM-A - 1134-MA -
1767137/CRM - 17347 - 2017 | 7 STATE OF HARYANA V/S HAMID ETC IADVOCATE GENERAL HARYANA 21/07/2017
1771516/CRM - 17355 - 2017 551\7’["" - HAL-MA - g\ NJEEV KUMAR GUPTA V/S JYOTI VIG G.C. SHAHPURI 21/07/2017
IOIN - CWP-13303 -
1785141} ' o CWP - 13303 - 2017 |[SEEMA SETHI V/S DAYANAND ANGLO VEDIC COLLEGE TRUST AND MANAGEMENT SOCIETY & OTHERS IVIKAS CHATRATH 21/07/2017
1552850[RSA - 4808 - 2016 - - RAM MEHAR V/S HAWA SINGH AND ORS IAJAY SINGH GHANGAS 24/07/2017
1562415/CM - 13570-C - 2016 |[RSA -5218-2016 |OHM VALUE SERVICES LTD V/S MANIJIT SINGH BHATIA AND ANOTHER IVIKAS SINGH 24/07/2017
1615453|CM - 7626-CII - 2017 [FAO -2293-2017  |GAJENDER AND ANR V/S JOGENDER ETC JANGVIR SINGH HOODA 24/07/2017
1650078/CM - 5721-CII - 2017 [FAO - 1717-2017  |[SURINDER SINGH V/S GURPARKASH SINGH & ORS SAHIL ABHI 24/07/2017
1658244/CM - 1014-LPA - 2017 [LPA - 494 - 2017 TAGDEP SINGH MANGAT V/S STATE OF PUNJAB AND ORS PUNEET KUMAR BANSAL 24/07/2017
1682900/CM - 5362-C - 2017  [RSA -2207-2017  |SAME (DECEASED) THR LRS & ORS V/S MURTI DEVI & ORS SHEERY K SINGLA 24/07/2017
1696638[LPA - 493 - 2017 - - MANAGEMENT OF M/S PANIPAT CO-OP. SUGAR MILLS LTD THR M.D. V/S PRESIDING OFFICER ROHTAK & ANR C.B.GOEL 24/07/2017
1719373[LPA - 640 - 2017 - - JEET SINGH @ AJIT SINGH AND ANR. (SINCE DECEASED) THRU THEIR LRS V/S STATE OF PUNJAB AND ORS. IAVNISH MITTAL 24/07/2017
1725121[RSA - 2247 - 2017 - - INEM SINGH & ORS V/S MAHENDER KUMAR JAIN & ANR SATBIR RATHORE, PEEYUSHI DIWAN JAIN  [24/07/2017
1728406([LPA - 491 - 2017 - - SUKHDEV SINGH V/S STATE OF PUNJAB AND ORS. ONKAR RAI 24/07/2017
1735108|LPA - 639 - 2017 - - TUGRAJ SINGH V/S STATE OF PUNJAB & ORS KULBHUSHAN RAHEJA 24/07/2017




IADVOCATE GENERAL HARYANA, YESH PAUL

1740905|CM - 1084-LPA - 2017 [LPA - 533 - 2017 STATE OF HARYANA THR THE SECY DEPTT OF TRANSPORT NEW HRY MINI SETT SECTOR-17 CHD & ORS V/S DHARAMBIR SINGH AND OTHERS MALIK 24/07/2017

1789486|CM - 2553-LPA - 2017 [RA-LP - 30-2017  |SARIKA AND ORS V/S STATE OF HARYANA & ORS RAJ KUMAR GUPTA 24/07/2017

1509834/CM - 8872-C - 2016  [RSA - 3358 -2016  [DARSHAN SINGH V/S AJAY PAL SINGH AND ORS SANJIV GUPTA, SARABIJIT SINGH SIDHU 25/07/2017

1640325[LPA - 674 - 2017 - - IAMAR SINGH DECEASED THROUGH LRS & ORS V/S THE FINANCIAL COMMISSIONER & ORS TAGDISH MANCHANDA 25/07/2017

1641124|RSA - 6154 - 2016 - - SUKHBIR SINGH V/S SUMER SINGH AND ANR IADARSH JAIN, DEEPENDER SINGH 25/07/2017

1690924|LPA - 495 - 2017 - - S.C. BHARDWAJ V/S HARYANA KSHETRIYA GRAMIN BANK I P RANA 25/07/2017

1702223|CM - 7410-C - 2017  [RSA -2973-2017  [KRISHAN KUMAR ARORA THROUGH LRS & ANR V/S DALIP KUMAR IVIKRAM SINGH 25/07/2017

1710882|CM - 1044-LPA - 2017 [LPA - 514 - 2017 TOGINDER SINGH V/S THE EXECUTIVE ENGINEER,PWD,B&R,PROVINCIAL DIVISION NO.1,ROHTAK, AND ANR. IN.K. MALHOTRA 25/07/2017

1711626|RSA - 2787 - 2017 - - RAM LUBHAYA & ANR V/S RAMESH KUMAR @ KUKI & ORS JATINDER PAL SINGH 25/07/2017

1720283[LPA - 682 - 2017 - - RAJESH KUMAR V/S PRESIDING OFFICER LABOUR COURT PATIALA & ORS IVIKAS SINGH 25/07/2017

1730923[RSA - 2924 - 2017 - - SOMOTI V/S SOMWATI IADARSH JAIN 25/07/2017

1734319|LPA - 497 - 2017 - - TAI DEEPAK V/S STATE OF PUNJAB AND ORS. IARVIND KASHYAP 25/07/2017

1739630[RSA - 2932 - 2017 - - TAI PAL V/S DHARAMVIR NANDAL & ORS IVIVEK SURI 25/07/2017

1740033[RSA - 3095 - 2017 - - GURMEJ KAUR SUMAL V/S NAZAR SINGH ALIAS SURAMJIT SINGH ALIAS DHARAMVIR SINGH AND ORS P S PUNIA 25/07/2017

1745551|RSA - 3096 - 2017 - - BHUPINDER SINGH V/S TARSEM SINGH & ORS SANDEEP ARORA 25/07/2017

1779260/CRM - 20514 - 2017 %zl/;-s -946-SB- o ARAMPAL @ KALA & ANR V/S STATE OF HARYANA GAURAV SINGH HOODA 25/07/2017
CRA-S - 628-SB -

1780083(CRM - 19803 - 2017 | s 'YASHPAL SINGH V/S STATE OF PUNJAB RAVINDER SINGH 25/07/2017
CRA-S - 3688-SB -

1785056CRM - 20412 -2017 | "0 IARSAD V/S STATE OF HARYANA SANJEEV KUMAR PANWAR 25/07/2017
CRA-S - 4512-SB -

1792039/CRM - 20623 - 2017 |, 015 DAYA @ SONU AND ANR V/S STATE OF PUNJAB BALJEET SINGH KATHURIA 25/07/2017
CRA-S - 2454-SB -

1792043(CRM - 20564 - 2017 |, PARAMIIT SINGH @ PAMMA V/S STATE OF PUNJAB BALJEET SINGH KATHURIA 25/07/2017
CRA-S - 281-SB -

1792267(CRM - 20180 - 2017 |, s RANJIT SINGH V/S STATE OF PUNJAB SURINDER GARG 25/07/2017
CRA-S - 2801-SB -

1792329/CRM - 20186 -2017 | TAGTAR SINGH V/S STATE OF PUNJAB HARKEERAT SINGH 25/07/2017
CRA-S - 644-SB -

1793536/CRM - 20413 -2017 | 7 SURINDER SINGH@ SHINDA V/S UT, CHD GHULAM NABI MALIK 25/07/2017
CRA-S - 818-SB -

1793735CRM - 20423 -2017 | CHAMKAUR SINGH V/S STATE OF PUNJAB PARMINDER SINGH SEKHON 25/07/2017
CRA-S - 1131-SB -

1793739(CRM - 20429 - 2017 | s JATINDERPAL ALIAS MONTY V/S STATE OF PUNJAB SANDEEP ARORA 25/07/2017

1794199[CRM - 20433 - 2017 g(ﬁ/;'D - 1004-DB - IANOKH SINGH V/S STATE OF PUNJAB D.S.PHERUMAN 25/07/2017
CRA-S - 303-SB -

1794233(CRM - 20510-2017 | 7 TAI KISHAN RANGA V/S STATE OF HARYANA GUNJAN MEHTA 25/07/2017
CRA-S - 1773-SB -

1794255CRM - 20778 - 2017 | ) INIRMAL SINGH @ NIMMA V/S STATE OF PUNJAB IVAIBHAV NARANG 25/07/2017
CRA-S - 1094-SB -

1794276(CRM - 20434 - 2017 | KARAN SINGH V/S STATE OF HARYANA DEEPAK VASHISHTH 25/07/2017
CRA-S - 3664-SB -

1794282/CRM - 20445 -2017 | ) SAWARANIIT SINGH V/S STATE OF PUNJAB JASPREET SINGH BRAR 25/07/2017
CRA-S - 1023-SB -

1794344CRM - 20446 -2017 | KASHMIR SINGH V/S STATE OF PUNJAB HARKEERAT SINGH 25/07/2017
CRA-S - 2604-SB -

1794357CRM - 20437 -2017 | KEWAL SINGH V/S STATE OF PUNJAB & ANR IVINOD K. KATARIA 25/07/2017
CRA-D - 316-DB -

1794500CRM - 20812 -2017 | '/ BALWINDER SINGH @ PAPPU & ANR V/S STATE OF PUNJAB PARVEEN K. KATARIA 25/07/2017

1794560[CRM - 20622 - 2017 CRA-S - 3698-SB - SUNITA V/S STATE OF HARYANA IASHOK KAUSHIK 25/07/2017

2016




CRA-S - 1576-SB -

1794625CRM - 20496 - 2017 | ') VIPAN @ BIPAN KUMAR V/S STATE OF PUNJAB GAUTAM DUTT 25/07/2017
1794736/CRM - 20615 - 2017 g;’;"s -2239-SB- |4 AMREET SINGH V/S STATE OF PUNJAB DEEPAK AGGARWAL 25/07/2017
1794804{CRM - 20550 - 2017  |CRA-S - 25-SB - 2016 [PAPPU V/S STATE OF HARYANA INAVEEN GUPTA 25/07/2017
1795522/CRM - 20768 - 2017 %{1’3']) -934-DB- o AM CHANDER MANOHAR V/S STATE OF PUNJAB L M GULATI 25/07/2017
1795624/CRM - 20744 - 2017 gm'D - 1139-DB - g jJAN SINGH V/S STATE OF PUNJAB IANUPAM SHARMA 25/07/2017
1235212[I0IN - LPA-542 - 2015 |LPA - 542 - 2015 BALWANT SINGH RANA & ORS V/S PUNJAB AGRICULTURAL UNIVERSITY & ORS SANDEEP SHARMA 26/07/2017
126733912(3?;1 -LPA2036- | pA 12036-2014  [TARSEM LAL GANDHI V/S UTTAR HARYANA BIJLI VITRAN NIGAM AND ORS MANU K. BHANDARI 26/07/2017
1547185/CRM - 19314 - 2017 ;ﬁl\f"" - 1219-MA - iy \ RSHAN SINGH GREWAL V/S STATE OF PUNJAB & ORS INARINDER SINGH PAWAR 26/07/2017
1665756/CRM - 14325 -2017 |CRR - 1596 - 2017  [M/S BHARAT CARRIERS LTD V/S DEEPAK ARORA & ANR PALVINDER SINGH 26/07/2017
1716410[CRM - 19272 -2017 |CRR -2130-2017  |ANJU V/S STATE OF HARYANA THR DIRECTOR GENERAL OF POLICE IVIKAS SHARMA 26/07/2017
1717496/CM - 1047-LPA - 2017 [LPA - 517 - 2017 SHISH RAM & ANR V/S STATE OF HARYANA & ORS IANIL SHUKLA 26/07/2017
1720342|CRM - 19546 - 2017 |CRR - 2167 -2017  |AJAYPAL V/S USHA RANI B.S. DUSSAD 26/07/2017
1722628|CM - 1045-LPA - 2017 [LPA - 516 - 2017 JASBIR SINGH & ANR V/S UNION OF INDIA & ORS RAMESH GOYAT 26/07/2017
1727516/CRM - 19270 - 2017 ;ﬁl\f"" - 1215-MA - IQBAL SINGH V/S M/S KHALSA PROPERTY CONSULTANTS JAGIJIT SINGH 26/07/2017
1738697|LPA - 529 - 2017 - - PALVINDER SINGH V/S HARYANA VIDYUT PRASARAN NIGAM LTD ETC HARSH KINRA 26/07/2017
1741807|CRM - 17446 - 2017 ;ﬁl\f'A - 1186-MA - 5 A | DEV SINGH V/S NIRVAIL SINGH AND ANR RAJ KARAN SINGH VERKA 26/07/2017
1743258[FAO - 3552-2017 |- - SOMA AND OTHERS V/S H G OIL CARRIER CO AND ORS SANDEEP ARORA 26/07/2017
1744635/CRM - 19330 - 2017 ;ﬁl\f'A - 1235-MA - 1y \NAK SINGH V/S RATTAN SINGH AND ORS MANSUR ALI 26/07/2017
1746615[CRM - 19542 - 2017 |CRR - 2157 -2017  |REENA DEVI V/S STATE OF HARYANA AND ORS RAKESH NEHRA 26/07/2017
1747287|LPA - 688 - 2017 - - BHOGI RAM V/S PUNJAB AND HARYANA HIGH COURT AND ORS. SANJEEV SHARMA 26/07/2017
1751116|CRM - 17389 - 2017 |CRR - 1938 -2017  [MADAN LAL V/S STATE OF PUNJAB AND ORS SANJEEV SHARMA 26/07/2017
1751320(CRR - 2151 -2017 |- - OM PARKASH V/S MUKESH & ORS SUMIT AHUJA 26/07/2017
1751362 ;ﬁl\f'M - 2141 - - - RANJEET SINGH V/S YOGINDER PAL SHARMA RAKESH KUMAR SHARMA 26/07/2017
1752270 ;ﬁl\f'A -1230-MA- | SAYYED MANZOOR GELANI V/S GURBAKSH SINGH IANKIT KAUSHAL 26/07/2017
1754464/CRR - 2154 - 2017 |- - KEWAL KRISHAN AMROHI V/S HARMUJ SAURAV KHURANA 26/07/2017
1755215/CRM - 15168 - 2017 ;ﬁl\f'A - 1021-MA - /s PRINCE JEWELLERS V/S BIR MEHARBAN & ANR IAMANDEEP SIBIA 26/07/2017
1756153|CRM - 17430 - 2017 g(ﬁl;/[‘A - 1183-MA - | AKESH V/S PARVEEN IARUN KUMAR SINGAL 26/07/2017
1757386/CM - 1435-LPA - 2017 |LPA - 683 - 2017 STATE OF HARYANA THROUGH PRINCIPAL SECRETARY EDUCATION DEPARTMENT HARYANA CHANDIGARH & ORS V/S ASHOK KUMAR IADVOCATE GENERAL HARYANA 26/07/2017
1757953/CRM - 17379 - 2017 551\7’["3‘ - H61I-MA - i UK ESH KUMAR V/S KIRAN KUMARI RAJVIR SINGH 26/07/2017
1759026 ;ﬁl\f'M -21432- - - VIJAY KUMAR JHA @ MONU V/S KIRAN BALA G.S. DHALIWAL 26/07/2017
1762159(CRM - 19540 - 2017 [CRR - 2153 -2017  [PUSHPA RANI V/S SUMIT KUMAR AND ANR INAVKIRAN SINGH 26/07/2017
1762419|CRM - 15944 - 2017 g(ﬁl;d'A - 1061-MA - lp EKHA V/S VIJAY KUMAR IAMARDEEP HOODA 26/07/2017
1763637|CRM - 17454 - 2017 g(ﬁl;/[‘A - I87-MA - l5MAN RANI V/S TEK CHAND RAJINDER GOYAL 26/07/2017
1764380/CRM - 17341 - 2017 ;ﬁl\f"" - H29-MA - o\ RAMJIT SINGH V/S SUKHCHAIN SINGH & ORS H.S.BRAR 26/07/2017
1764508ICRM - 17492 - 2017 |CRM-A = HIBEMA - o b INDER KAUR V/S MANJIT LAL AND ORS IPS KOHLI 26/07/2017

2017




CRM-A - 1170-MA -

1766151} P - - M/S RELIGARE FINVEST LTD V/S SAI APARTMENTS THROUGH MD & ORS IARVIND THAKUR 26/07/2017
1766159;:5{11\7/[_A -HB-MA- | SATISH KUMAR V/S SATVIR SINGH SUSHEEL GAUTAM 26/07/2017
CRM-M - 21407 -
1766231 ' - - - HEERA SINGH AND ANR V/S STATE OF PUNJAB AND ORS IVENEET SHARMA 26/07/2017
1766899/CRR - 2160 - 2017 - KIRPAL SINGH V/S STATE OF PUNJAB AND ORS RAJIV JOSHI 26/07/2017
1766967 ;ﬁl\f'A -H8I-MA-| HARKIRAT SINGH V/S KARAMIJIT SINGH RAVISH BANSAL 26/07/2017
CRM-M - 21410 -
1767068} 017 - - INAVAL KISHORE V/S GULSHAN KUMAR & ANR MANVENDER SINGH DALAL 26/07/2017
1767135|CRM - 19547 - 2017 |CRR -2169-2017  [LAKHWINDER SINGH V/S HARMANDER SINGH HARKANWAR JEET SINGH 26/07/2017
1767723|CRR - 2152 -2017 |- KULDEEP SINGH KHARBANDA V/S NAVAL KISHORE RAGHAV GULATI 26/07/2017
1767918;:;1\7/[_A -H6S-MA- | GURDEEP SINGH BHATIA V/S GURVINDER SINGH INAMIT KHURANA 26/07/2017
1767980/CRM - 19336 - 2017 ;ﬁl\f"" - 1239-MA - |0 |SHI RAJ V/S STATE OF HARYANA & ORS CHARANIJI LAL 26/07/2017
1768614%{11\74_A -H71-MA-| IAMI LAL V/S BIRENDER & ORS IAKSHITA CHAUHAN 26/07/2017
1770260 ;ﬁl\f'A -H79-MA-| 'VIDYA KAUR V/S KULWANT SINGH & ORS K.R. DHAWAN 26/07/2017
1770265 ;ﬁl\f'A -1216-MA - | SANTOSH DEVI V/S RAVI KUMAR AND ANR. BALWINDER SINGH SUDAN 26/07/2017
1770325 %{11\74“ - H82-MA- | TAPNEE KUMAR V/S STATE OF PUNJAB AND ORS GURCHARAN DASS 26/07/2017
1770331 ;ﬁl\f'A - 1242-MA - | IMOHD. NELSON V/S SAKIR ANR. JANGVIR SINGH HOODA 26/07/2017
1770425/CRR - 2161 - 2017 |- RAMESH DANGI V/S STATE OF HARYANA & ANR JAYOTI PARSHAD SHARMA 26/07/2017
1770988|CRM - 19332 - 2017 ;ﬁl\f'A - 1236-MA - 1) N IAR SINGH V/S JAGGA SINGH AND ORS. BIKRAMJEET SINGH JATANA 26/07/2017
1771448/CRM - 19335 - 2017 %111\7/1-1; - 1238-MA - 1011 Ay KUMAR V/S BALJIT KAUR MAYANK MATHUR 26/07/2017
1771583 ;ﬁl\f'A - H80-MA- | NAVEEN KUMAR V/S DEV RAJ DR. PARVEEN HANS 26/07/2017
1773163 ;ﬁl\f'A - 1241-MA - | RAJBIR V/S GARJA AND ORS SANDEEP KOTLA 26/07/2017
177451 85;1\7/[_1\/[ -21412- - - RAVINDER KAUR V/S ARJAN SINGH IABHISHEK ARORA 26/07/2017
1775591|CRR - 2155 - 2017 |- - RAMESH CHAND V/S STATE OF HARYANA AND ANR IASHISH GUPTA 26/07/2017
1775833|CRM - 19341 - 2017 ;ﬁl\f'A - 1248-MA - | ) K SHISH SINGH V/S SATBIR SINGH AND ANR. GAGANDEEP SINGH SIRPHIKHI 26/07/2017
1776651|/CRM - 19334 - 2017 g(ﬁl\f'A - 1237-MA - ST ATE OF HARYANA V/S PANCHAM IADVOCATE GENERAL HARYANA 26/07/2017
1777992/CRR - 2159 - 2017 |- SATPAL SINGH V/S BALDEV AND ORS IAJAY KAUSHIK 26/07/2017
1779015|CRM - 19345 - 2017 ;:(1211\7/1-/& - 1256-MA - STATE OF HARYANA V/S DEEPAK AND OTHERS IADVOCATE GENERAL HARYANA 26/07/2017
1779036;%1\74_1\4 - 21398 - - - 'VIR DAVINDER SINGH V/S STATE OF PUNJAB INAVEEN BATRA 26/07/2017
1779098/CRR - 2168 - 2017 |- - SURESH KUMAR V/S RAJA RAM AND ANR SHIV KUMAR BISHNOI 26/07/2017
1780059%{11\74_1\4 - 21405 - - - INAFIS V/S JUBER AND ORS GURMOHAN SINGH BEDI 26/07/2017
1780163|CRR - 2158 - 2017 |- - SONIA V/S STATE OF HARYANA AND ORS MANISH VERMA 26/07/2017
1782122 CRM-A - 1243-MA - | MUKESH SHARMA V/S STATE OF PUNJAB AND ORS IA.D.S.SUKHIJA 26/07/2017

2017




CRM-M - 21413 -

1782161} P - - HARMINDER SINGH V/S SOHAN LAL IA.P.S. SHERGILL 26/07/2017
CRA-S - 2282-SB -
1782296}, ) - - SHUBHKARAN @ PANDIT V/S STATE OF HARYANA PARAMIJIT SINGH SULLAR 26/07/2017
1782493 S;I;A'M - 21423 - - - RAM MURTI V/S HARI SINGH AND ORS IADITYA SANGHI 26/07/2017
1782894 ;ﬁhf'M - 21401 - - SUMAN DEVI V/S SATBIR AND ORS. INIPUN VASHIST 26/07/2017
1783607|CRR(F) - 247 - 2017 |- - IYOTI V/S RAJIV CHAUHAN IASHWANI GAUR 26/07/2017
1783887 g(il;/[‘A -1257MA- | IDALBIR SINGH V/S STATE OF HARYANA AND ORS D.R. PUNIA 26/07/2017
CRA-D - 1506-DB -
1784503(CRM - 20424 - 2017 |, ) CHEENA SINGH @ BHOLA V/S STATE OF PUNJAB DR. SURINDER SINGH JOSHI 26/07/2017
1785519%{11\74-A - 1240-MA - | 'YASHPAL V/S STATE OF PUNJAB AND ORS IARTI KAUR 26/07/2017
1793665[CRM - 20340 - 2017 %‘S'D -995-DB- 5 ABLU V/S STATE OF HARYANA LS SIDHU 26/07/2017
CRA-D - 403-DB -
1794653 CRM - 20714 -2017 | 015 SATPAL @ SATTU & ANR. V/S STATE OF HARYANA IVIKAS LOCHAB 26/07/2017
1795262|CRM - 20686 - 2017 gm'D -333DB- SUDHIR V/S STATE OF HARYANA INAVNEET SINGH 26/07/2017
CRA-D - 1375-DB -
1795502(CRM - 20793 - 2017 |, 0 SARWAN SINGH @ SARABJIT SINGH V/S STATE OF PUNJAB IAMANDEEP SINGH MANAISE 26/07/2017
CRA-D - 223-DB -
1795565/CRM - 20682 -2017 | ) HEERA LAL @ HEERA V/S STATE OF HARYANA JAGJOT SINGH LALLI 26/07/2017
CRA-D - 1368-DB -
1796474CRM - 20983 - 2017 |, 014 TAGSEER @ PALA V/S STATE OF HARYANA PARMINDER SINGH SEKHON 26/07/2017
1797004/CRM - 21202 - 2017 %{S'D -656-DB- s NTY AHUJA V/S STATE OF PUNJAB S S SIDHU 26/07/2017
1797167(CRM - 21184 - 2017 %’;“D -149-DB - |ipETU /S STATE OF HARYANA GAUTAM DUTT 26/07/2017
CRA-D - 1074-DB -
1797275(CRM - 21178 - 2017 | - BAJRANG AND ORS V/S STATE OF HARYANA IVISHAL GARG NARWANA 26/07/2017
1200794[[OIN - LPA-999 - 2014 [LPA - 999 - 2014 SANTOSH AND ANR V/S STATE OF HARYANA & ORS RAMAN CHAWLA 27/07/2017
1537948[RSA - 3823 - 2016 - - SURINDER KAUR V/S RACHHPAL SINGH AND ANR RANJIT SHARMA 27/07/2017
1580872/CM - 9975-C - 2016  [RSA - 3842-2016  [RAM SINGH V/S GHODAR SINGH AND ANR MADAN SANDHU 27/07/2017
1683764{CRM - 19362 - 2017 ;:;1\7/1-/& - 1268-MA - IKARTAR SINGH V/S STATE OF PUNJAB & ORS PARAMIJIT SINGH THIARA 27/07/2017
1705003[LPA - 522 - 2017 - - RAMA SHANKAR TIWARI V/S THE PRESIDING OFFICER,LABOUR COURT,AMBALA AND ANR. JASMEET SINGH BEDI 27/07/2017
1711681|LPA - 541 - 2017 - - IAVTAR SINGH AND ORS. V/S STATE OF PUNJAB AND ORS. PARAMIJIT BATTA 27/07/2017
1714202/CRM - 19401 - 2017 %{1’;"8 -2276-SB - |hER A BABA DHIAN DASS V/S NATHA SINGH AND ORS. RAJAN BANSAL 27/07/2017
1728844|CM - 1446-LPA - 2017 |LPA - 689 - 2017 SANJAY KUMAR V/S STATE OF HARYANA AND OTHERS KULWANT SINGH DHANORA 27/07/2017
1736142|LPA - 542 - 2017 - - IPARMAL SINGH V/S STATE OF HARYANA AND OTHERS IGURCHARAN SINGH GANDHI 27/07/2017
1736908|CM - 1060-LPA - 2017 [LPA - 523 - 2017 ST OF HRY THE ITS PS-CUM-FINANCIAL CO GOVT OF HR DEPTT OF TRANSPORT CIVIL SECTT CHD & ORS V/S CHANDER BHAN IADVOCATE GENERAL HARYANA 27/07/2017
1752968;?11\74_A -1255-MA- | KULWINDER SINGH V/S STATE OF PUNJAB & ORS IA. K. WALIA 27/07/2017
1756222 g(ﬁl;d'A -176-MA- | TASWANT SINGH PATHANIA V/S RAMESH KUMAR & ORS SAPAN DHIR 27/07/2017
1757143 g(ﬁl;d'A -1254-MA - | SHASHI BALA V/S STATE OF HARYANA AND ANR BALJEET BENIWAL 27/07/2017
1766062 S&?'A 1231-MA - DALBIR SINGH V/S PHOOL SINGH INARENDER PAL BHARDWAJ 27/07/2017
1766196 RM-A - TT72-MA - | IAKASHDEEP V/S KANTA RAMAN MOHINDER 27/07/2017

2017




CRM-A - 1177-MA -

1766940} P - - DALBIR SINGH V/S BALRAJ RAVINDER HOODA 27/07/2017
1767096/CRM - 17386 - 2017 %{11\74"" - H73-MA - |0 RMATI V/S RAM CHANDER AND ORS. IAKASHDEEP SINGH 27/07/2017
1767962/CRM - 19583 - 2017 |CRR(F) - 243 - 2017 |[RAVINDER KAUR V/S HARPREET KANG SARJU PURI 27/07/2017
1768762 ;ﬁl\f'A -H7-MA- M/S BALKAR SINGH AND SONS V/S PARAMIIT SINGH IA.D.S.SUKHIJA 27/07/2017
1770224{CRR(F) - 246 - 2017 |- - RAJESH V/S MUNNI RAKESH NEHRA 27/07/2017
1771456%211\7/“x -1250-MA- | RIBIKA V/S STATE OF PUNJAB & ANR R.K.ARYA 27/07/2017
1773282 g(il;/[‘A - 1260-MA - | TAGVATI V/S STATE OF HARYANA AND ANR KAMAL SINGH 27/07/2017
CRM-A - 1270-MA -
1773421(CRM - 19364 - 2017 |, ' STATE OF HARYANA V/S JABBAR SINGH @ JABRA AND ANOTHER IADVOCATE GENERAL HARYANA 27/07/2017
1775532 %{11\74“ -1233-MA - IANIL KUMAR V/S OM PARKASH AND ORS HIMMAT SINGH DEOL 27/07/2017
CRA-S - 2275-SB -
1776804CRM - 19399 -2017 | " GIANESHWAR PARVEEN V/S POONAM & ANR MANINDER SINGH SAINI 27/07/2017
CRM-A - 1265-MA -
1777119/CRM - 19360 - 2017 | 017 STATE OF HARYANA V/S PURSHOTAM AND OTHERS IADVOCATE GENERAL HARYANA 27/07/2017
1778246/CRR(F) - 245 - 2017 |- - KAMLESH DEVI V/S HUKAM CHAND SUSHEEL GAUTAM 27/07/2017
1778595 ;ﬁl\f'M - 21397 - - - SURESH GARG V/S M/S INDIA INFOLINE COMMODITIES LTD AND ANR PIYUSH AGGARWAL 27/07/2017
CRM-A - 1264-MA -
1779014CRM - 19359 -2017 | ' STATE OF HARYANA V/S RAJBIR AND ANOTHER IADVOCATE GENERAL HARYANA 27/07/2017
1779093 ;ﬁl\f'A -1262-MA - | IMOHAN LAL V/S STATE OF HARYANA AND ORS PRAVESH YADAV 27/07/2017
1779275 ;ﬁl\f'M -21399- - - TARA SINGH V/S SHAH GURINDER SINGH DHILLON RAVISH BANSAL 27/07/2017
1780463 ;ﬁl\f'A -1259-MA - [UNION OF INDIA V/S ASHOK KUMAR DEVINDER DUTT SHARMA 27/07/2017
1781948%{11\74_1\4 - 21386 - - - CHANDER V/S RAJESH AND ANR IADITYA JAIN 27/07/2017
1782189|CRM - 19417 - 2017 %’?‘S - 2281-SB - ILADDI KUMAR V/S STATE OF PUNJAB R.S. MODI 27/07/2017
1782193|CRM - 19421 - 2017 g(ﬁ/;'s - 2283-SB - HARIYA SINGH @ HARIYA V/S STATE OF PUNJAB R.S. MODI 27/07/2017
CRM-M - 21392 -
1782360, ) - - RAJINDER KUMAR DHANKAR V/S BIRBAL & ORS JAYOTI PARSHAD SHARMA 27/07/2017
CRM-M - 21385 -
1782448 ' - - - DEV RAJ MAHAJAN V/S GAURAV KHOSLA AND ORS. IARUN ABROL 27/07/2017
1783991 ;ﬁhf'M - 21400 - - - SUKHDEV SINGH V/S STATE OF PUNJAB AND ORS SUSHIL SAINI 27/07/2017
1786227|CRM - 19581 - 2017 [CRR(F) - 241 - 2017 [SHASHI BALA @ RACHNA V/S KAMAL NAYAN KUNAL DAWAR 27/07/2017
1786462|CRR(F) - 244 - 2017 | - KULDEEP SINGH V/S SHAKUNTLA AND ORS. JASWANT JAIN 27/07/2017
1786600 %’3’5 -2297-8B- | MANPREET SINGH AND ANR V/S STATE OF PUNJAB BALTEJ SINGH SIDHU 27/07/2017
1530276[RSA - 3157 - 2017 - - KULWANT SINGH V/S BACHAN SINGH RAMAN GOKLANEY 28/07/2017
1580636[RSA - 3158 - 2017 - - GOBIND SADAN MANAGEMENT COMMITTEE V/S HARBANS SINGH AND ORS PREETWINDER SINGH DHALIWAL 28/07/2017
1617843[RSA - 3161 - 2017 - - HARI KAMAL V/S BHAGWAN DASS & ORS IANIL KUMAR 28/07/2017
1702489[RSA - 2203 - 2017 - - PUNJAB STATE ELECTRICITY BOARD (NOW PUNJAB STATE POWER CORP LTD) AND ANR. V/S SUKHMINDER SINGH MUKUL AGGARWAL, MAYANK MATHUR 28/07/2017
1704847RSA - 3152 - 2017 - - HARVINDER KAUR AND ANR. V/S KARAMJIT KAUR PK. GANGA 28/07/2017
1721494|LPA - 691 - 2017 - - GOBIND RAM V/S THE ESTATE OFFICER AND ANR PADAM KANT DWIVEDI 28/07/2017
1735019]RSA - 3154 - 2017 - - IKARNAIL SINGH AND OTHERS V/S COLLECTOR AND OTHERS IARNAV SOOD 28/07/2017




1735163|CM - 7812-C - 2017 |RSA - 3155-2017  |CHARANIJIT SINGH V/S PIARA SINGH AND OTHERS IAMIT ARORA 28/07/2017
1739894{CM - 1124-LPA - 2017 [LPA - 545 - 2017 STATE OF HARYANA COMMISSIONER & SECRETARY IRRIGATION DEPARTMENT HARYANA & OTHER V/S DEVA NAND IADVOCATE GENERAL HARYANA 28/07/2017
1739925|LPA - 544 - 2017 - - PRITAM SINGH & ORS V/S STATE OF HARYANA & ORS MAHAVIR SANDHU 28/07/2017
1740680|LPA - 562 - 2017 - - INDERSAIN AGGARWAL & ANR V/S STATE OF HARYANA & OTHERS RAMESH GOYAT 28/07/2017
1741513|LPA - 563 - 2017 - - SATISH KUMAR V/S FINANCIAL COMMISSIONER PUNJAB CIVIL SECRETARIAT PUNJAB CHANDIGARH AND ORS G.S. NAGRA 28/07/2017
1746741|RSA - 3163 -2017 |- 'YUDHVIR SINGH AND ORS V/S MADHU AND ORS MOHIT JAGGI 28/07/2017
1747507RSA - 3160 - 2017 |- - HINDU PUBLIC SCHOOL BAWAL AND ANR V/S HARI SINGH AND ORS SANJAY MITTAL 28/07/2017
1747523[RSA - 3162 -2017 |- PREM SINGH V/S SATNAM SINGH & ANR G.S. NAGRA 28/07/2017
1747599RSA - 3164 -2017 |- [USHA ARORA V/S SUDESH JUNEJA IVIKRAM SINGH 28/07/2017
1747906/CM - 7835-C - 2017 [RSA -3159-2017  [NATHI (SINCE DECEASED) THR LRS AND OTHERS V/S MAHABIR PARSHAD AND OTHERS SANJEEV KODAN 28/07/2017
1750052]RSA - 3167 -2017 |- - IMOHD. SADIQ AND OTHERS V/S GURDEEP SINGH IARTHANT JAIN 28/07/2017
1752127]RSA - 3168 -2017 |- - INIKKI V/S JASPREET KAUR TRIBHAWAN SINGLA 28/07/2017
1753159[RSA - 3169 - 2017 |- - JARNAIL SINGH V/S MOHINDERJIT SINGH THR HIS LRS HAR NARESH SINGH GILL 28/07/2017
1760242|CM - 1438-LPA - 2017 [LPA - 684 - 2017 RAKSHA DEVI V/S STATE OF PUNJAB & ORS I.D.SINGLA 28/07/2017
1760332/CRR - 1944 - 2017 |- - SHARWAN KUMAR V/S VISHNU PAINT CONTRACTOR THR PROP ANIL SHARMA SHIV KUMAR 28/07/2017
1777130/CRM - 19358 - 2017 ;ﬁl\f'A - 1263-MA - lorATE OF HARYANA V/S RAJESH RISHIDEV IADVOCATE GENERAL HARYANA 28/07/2017
1779812/CRM - 19354 - 2017 ;ﬁl\f'A - 1261-MA - i\ RISH CHHABRA V/S RAJESH KUMAR HARISH CHHABRA 28/07/2017
CRM-A - 1266-MA -
1782235(CRM - 19361 - 2017 | ' SANDEEP KAUR V/S STATE OF PUNJAB & ORS GAGANDEEP SINGH SIRPHIKI 28/07/2017
1688491|CM - 1168-LPA - 2017 [LPA - 566 - 2017 HAKAM SINGH & ORS V/S STATE OF PUNJAB & ORS P.S. KHURANA 31/07/2017
1712884|LPA - 577 - 2017 - - PARVEEN KUMAR V/S STATE OF PUNJAB & OTHERS SANJEEV KUMAR ARORA 31/07/2017
| 747800CM - 1196.LPA - 2017 [LPA - 578 - 2017 E)TT/;IT];ERZF HARYANA THR ITS DSECY DEPTT OF EDUCATION HARYANA CIVIL SECTT CHANDIGARH & OTHERS V/S MUKESH BHATNAGAR AND | ADVOCATE GENERAL HARYANA L 1/07/2017
1758893|CM - 1452-LPA - 2017 [LPA - 692 - 2017 KARAM SINGH & ORS V/S FINANCIAL COMMISSIONER & ORS SHEERY K SINGLA 31/07/2017
1761289|LPA - 695 - 2017 - - RASH PAL SINGH V/S KURUKSHETRA UNIVERSITY KURUKSHETRA & ANR SURAM SINGH RANA 31/07/2017
1516493|FAO - 141 - 2017 - - RAJ SINGH V/S DOLLY RAVINDER SINGH DHULL 01/08/2017
1636150|LPA - 583 - 2017 - - MOHAN LAL V/S THE PRESIDING OFFICER & ANR IABHA RATHORE 01/08/2017
1696490[FAO - 265 - 2017 - - MANOJ KUMAR V/S SANYOGITA CHANDERHAS YADAV 01/08/2017
1708301{CM - 1198-LPA - 2017 [LPA - 579 - 2017 HARNEK SINGH V/S FINANCIAL COMMISSIONER,REVENUE PUNJAB,CHANDIGARH AND ORS. PS BRAR 01/08/2017
1745396|LPA - 581 - 2017 - - BANT SINGH V/S STATE OF PUNJAB AND ORS. SUSHIL SAINI 01/08/2017
1747674[LPA - 699 - 2017 - - VIRENDRA SINGH TOMAR V/S STATE OF HARYANA AND ORS SALIL DEV SINGH BALI 01/08/2017
1750010[CM - 1459-LPA - 2017 [LPA - 697 - 2017 STATE OF HARYANA THROUGH FINANCIAL COMMISSIONER-CUM-SECRETARY TO GOVT. HRY EDU. DEP. & ANR V/S KRISHAN RAM AND ORS IADVOCATE GENERAL HARYANA 01/08/2017
1744486|LPA - 717 - 2017 - - IMANGE RAM HARU V/S CHAUDHARY CHARAN SINGH HARYANA AGRICULTURE UNIVERSITY HISAR & ORS IANURAG JAIN 02/08/2017
1747524/CM - 1205-LPA - 2017 [LPA - 584 - 2017 ST OF HRY THR ITS FC 7 SECY TO GOVT OF HRY REVENUE DEPTT HRY CIVIL SECTT CHD & ORS V/S KALU RAM & OTHERS IADVOCATE GENERAL HARYANA 02/08/2017
1755302|LPA - 709 - 2017 - - GHAMANDI LAL V/S STATE OF HARYANA AND ORS SAMRAT MALIK 02/08/2017
1760453|CM - 1491-LPA - 2017 [LPA - 710 - 2017 STATE OF HARYANA THR FINCIAL COMM & PRINCIPAL SECY TO GOVT OF HRY SCH EDU DEP HRY SEC 17 V/S MADHU VOHRA & OTHERS IADVOCATE GENERAL HARYANA 02/08/2017
1766651{CM - 1548-LPA - 2017 [LPA - 732 - 2017 STATE OF HARYANA THR CS GOVT OF HRY CIVIL SECTT CHANDIGARH AND OTHERS V/S HARDEV KAUR IADVOCATE GENERAL HARYANA 02/08/2017
1683085|FAO - 840 - 2017 - - GURTEJ SINGH V/S KAMALIJIT KAUR MUNISH GULATI 09/08/2017
1155512 ;ﬂd'A -9TMA- KRISHAN DEVI V/S STATE OF HARYANA & ORS HARVINDER PAL SINGH GHUMAN 14/09/2017
1685840[FAO - 376 - 2017 - - VINOD KUMAR V/S SAVITA AND ANR JOHAN KUMAR 27/09/2017
1752336/RSA - 2852 -2017 |- - IVIRENDER AND OTHERS V/S RAJINDER KUMAR PANKAJ JAIN 27/09/2017
1721068[FAO - 1521 -2017 |- - RAJNI V/S SHAKTI JAI KUMAR CHAUHAN 04/10/2017
1408110[RSA - 4098 - 2015 |- - SHAM DASS V/S ASHA RANI SUVEER SHEOKAND 24/10/2017
989737 %{11\3’['1* “263-MA- | SAYA NETWORK V/S RAJIV COMMODITIES SANDEEP GOYAL 12/12/2017
182425 |CRR - 1112-2008 |- - 'YASHDEV BANSAL V/S STATE OF HARYANA AND ORS. SWAPAN SHOREY 01/10/2018
1580406[RSA - 5625 -2016 |- - KIRPAL SINGH V/S KAMALJIT KAUR AND ORS K.S.DHILLON 28/07/2217

Total Number of Fresh Ordinary Cases: 683




